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 after  settlement,  negotiation  om  charter
 of  demands:  would  be  completed  by  the
 end  of  November  1978,  that  settlement
 would  ‘be  irrespective  of  industry-wise
 settlement  and  the  effect  of  the  settle-
 ment  would  be  given  from  Ist  January,
 1977.  Such  assurances  were  clearly
 recorded  by  the  Joint  Secretary  (De-
 fence  Production)  in  hig  letter  of  25th
 May,  1798  and  also  the  Managing
 Director  of  the  Company  in  the
 minutes  of  the  Company  dated  110
 July,  1978.  However,  the  Manage-
 ment,  under  the  directives  of  the
 Bureau  of  Public  Enterprises,
 have  been  pressing  their  work-
 men  to  follow  the  Une  of  the
 Engineering  Wage.  Settlement  and  to
 give  up  their  claim  for  arrear  pay-
 ment,  in  spite  of  the  categorical  as-
 surences  given in  the  past,  Asa  result
 the  empoyees  have  been  forced  to  go  on
 strike  and  all  the  three  Trade  Unions
 have  formed  a  Joint  Action  Committee
 under  which  the  present  movement  is
 being  carried  out.

 The  workers  are  very  eager  to  set-
 tle  the  dispute  on  any  honourable  term,
 and  I  urge  upon  the  Government  not  to
 stand  on  its  prestige  but  to  take  im-
 mediate  measures  for  coming  to  a
 reasonable  settlement  so  that  further
 loss  of  production,  already  te  the  tune
 of  over  Rs,  3  crores,  does  not  take
 place.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (PROF.
 SHER  SINGH):  Sir,  approximately
 8,600  workmen  and  clerical  staff  of  the
 Garden  Reach  Shipbuilders  and
 Engineers  Limited  (GRSE  Ltd),  Cal-
 cutta,  have  gone  on  strike  from  2Znd
 January,  1979,  The  strike  is  on  the
 issue  of  revision  of  wages.  and  allow-
 ances  of  workmen  and  staff.  The  last
 Setilement  expired  on  the  315  Decem-
 ber,  1976  and  we  were  trying  to  come
 to  a  new  settlement,  That  wag  to  be
 done  in  the  form  of  a  tripartite  agree-
 ment.  The  GRSE  Ltd.  has  been  tradi-
 tionally  following  the  tripartite.  engi-
 neering  wage  settlement  in  West  Ben-
 Bal.  The  revised  engineering  settle-
 ment  was  announced  by  the  West  Ben-
 gal  Government  on,  the  11th  January, ‘1978.  "Phe  employees’  and .  staff  of
 GRSE  have  not  accepted  this  settle-
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 ment.  They  are  demanding  a.  bi-
 Partite  settlement.  There  are  no  valid
 grounds  for  de-linking  GRSE  from  the
 tripartite  settlement,  to  which  the
 other  engineering  public  sector  indus-
 tries  are  also  parties.  The  manage-
 ment  of  GRSE  have  been  persuading
 the  Union  to  accept  this  position.  They
 have  also  offered  proposals  for  intro-
 duction  of  productivity  linked  incen-
 tive  schemes  at  the  plant  level,  within
 the  parameters  of  the  tripartite  settle-
 ment.  The  matter  has  also  been  refer-
 red  to  conciliation  to  the  appropriate
 authorities.  I  have  been  just  now
 informed  that  the  Labour  Commis-
 sioner,  West  Bengal  has  called  a
 meeting  today.

 SHRI  SOMNATH  CHATTERJEE:
 The  Minister  should  have  taken  note
 of  what  I  have  said  in  my  statement.
 There  must  be  an  adequate  reply  to
 the  points,

 MR,  SPEAKER’:  This  is  not  a  debate,

 12.45  brs,

 MOTION  OF  THANKS  ON  THE
 PRESIDENT'S  ADDRESS—contd.
 MR.  SPEAKER:  We  take  up  further

 consideration  of  the  following  motion
 moved  by  Shri  Yagya  Datt  Sharma  and
 seconded  by  Shri  Asoke  Krishna  Dutt
 the  22nd  February,  1979,  namely—

 “That  an  Address  be  presented  to
 the  President  in  the  following
 terms:—

 ‘That  the  Members  of  Lok  Sabha
 assembled  in  this  Session  are  deep-
 ly  grateful  to  the  President  for  the
 Address  which  he  has  been  pleased
 to  deliver  to  both  Houses  of  Parlia-
 ment  assembled  together  on  the  19th
 February,  1979.”

 If  a  Member  is  absent  when  he  is
 called,  he  will  not  be  called  again.  It
 is  not  proper  for  Members  to  give
 their  names  and  thereafter  be  absent
 from  the  House.  Because  #  large
 number  of  Members  have  given  their
 names,  the  rernaining  Members  will  be
 given  ten  minutes  each.  The  Prime
 Minister  will  reply  tomorrow.
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 [Mr,  Speaker]
 Shri  Kotrashetti.  Absent.  Shri

 Yashwant  Borole.  Absent.  Shri  Sarat
 Kar.

 SHRI  SARAT  KAR  (Cuttack):  I  rise
 to  support  the  Motion  of  Thanks  to
 the  hon.  President  on  hig  Address,  It
 is  impossible  for  me  to  have  a  full  dis-
 cussion  within  10  minutes.  Anyway,  I
 shall  refer  to  the  speech  of  Mr.  Ste-
 phen,  I  will  first  enumerate  some  of
 the  points  that  he  raised  and  then
 answer  them.

 He  says  that  the  President's  Address
 is  a  party  document,  that  there  is  no
 clear-cut  policy,  that  there  is  no  sign
 of  leadership,  He  has  also  listed  the
 faults  of  this  Government.  But  I  must
 tell  him  that  the  Janata  Party  has
 brought  freedom  to  this  country  a
 second  time  through  a  revolution,  He
 has  under-estimated  the  process  of
 democracy  which  we  have  re-establish-
 ed,  Our  countrymen  have  also  made
 great  sacrifices,  and  it  is  a  great
 achievement  which  should  not  be  under-
 estimated  or  undermined.

 He  has  stated  that  under  the  smoke-
 screen  of  democracy  the  Special  Courts
 Bill  has  been  introduced  in  this  House.
 I  differ  from  him  very  much.  It  is  not
 a  smoke-screen  of  democracy.  The
 Janata  Party  has  achieved  epock-
 making  things  in  the  whole  of  the  his-
 tory  of  humanity  and  democracy.  I
 remember  the  dark  days  of  the  emer-
 gency  when  people  were  ashmed,  when
 large  numbers  were  put  in  jails  and
 the  whole  country  had  been  reduced
 to  a  jail.  Probably  if  it  had  continu-
 ed,  the  country  would  have  been  re-
 duced  to  a  cemetery.  However,  Mrs.
 Gandhi  called  the  elections,  and  our
 country  gave  a  clear  verdict  that  they
 did  not  want  her  leadership.  Thus,
 democracy  hns  been  _re-honoured,  re-
 established  and  revitalised,  and  the  pro-
 céss  of  law  hag  been  re-established.  So,
 it  is  not  a  smoke-screen  and  in  the
 process  of  the  re-establishment  of  the
 rule  of  law  and  democracy,  the  Special
 Courts  are  important.

 the  makerg  of  our  Constitution  did
 Not  envisage,  could  not  apprehened,
 ऊ  such  a  high  personage  as  the
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 Prime  Minister  would  break.  the  law,
 could  mishandle  democracy,  make:
 Parliament  a  captive.  That  is  why
 there  are  special  reasons  why  in  re-
 establishing  the  rule  of  law  and  demo-
 cracy,  we  should  have  Special  Courts.

 And  why  are  they  so  much  afraid  of
 special  courts?  And  why  should  they
 be  always  haunted  by  the  ghost  of
 Mrs,  Gandhi  in  their  minds?  You
 cannot  think  of  playing  Hamlet  without
 the  prince  »f  Denmark,  you  cannot
 arrange  a  sankirtan  forgetting  Hari,

 you  cannot  go  to  a  mosque  forgetting
 Allah,  you  cannot  go  to  a  Church  for-
 getting  Christ.  Similarly,  when  you
 take  of  the  Special  Courts,  you  cannot
 think  of  it  without  Mrs.  Gandhi  because
 she  wag  the  creator  of  the  emergency.
 It  is  only  by  subjecting  herself  to  the
 rule  of  law  and  the  dictates  of  demo-
 eracy  that  Mrs.  Gandhi’s  image  will  be
 enhanced,  that  the  image  of  Congress
 will  be  enhanced.  So,  they  should
 welcome  it.  There  is  no  question  of
 the  Janata  Party’s  vindictiveness
 ainst  Mrg  Gandhi  or  the  Congress  (1),
 let  me  reassure  them  about
 it.  They  have  been  reassured
 by  our  Hon,  Prime  Minister  a
 hundred  times  that  there  35

 no  personal  vendetta.  Otherwise,  she
 would  have  been  in  jail  much  earlier.

 It  was  a  token  thing  because  she  de-
 fied  Parliament,  the  same  Parliamentary
 democracy  in  whose  name  she  was
 amending  the  Constitution,  she  had  a
 captive  judiciary.  She  wag  saying
 that  Parliament  was  supreme,  but  when
 the  same  Parliament's  priviieges  were
 in  danger,  she  did  not  come  for  giving
 evidence.  She  defied  the  whole  House.
 The  mood  of  the  House  was  to  pardon
 her,  but  she  could  not  say  even @
 word  of  apology.  For  that  only,  she
 was  symbolically  sent  to  jail.  It  was
 not  a  Janata  vendetta;  it  wag  the  di-
 cate  of  democracy.  If  we  follow  the
 Tule  of  law,  if  we  follow  the  Constitu-
 tion,  we  must  obey  that.  In  thet  pro-
 cess,  1  think,  the  Specia]  Courts  Bill
 is  to  be  welcomed.  Let  us  see if  there
 are  some  Emergency  excesses,  Then
 the  special  courts  will  deal  with  them.
 The  normal  courts’  hands  gre  full
 With  their  business,  and  justice  delay-
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 ed  ‘anendis  j  ha  led."  Theref  I
 welcome  the  Special  Courts  Bill.  उ
 has  not  beeri  done  under  the  stnoke-
 screen  of  demo¢racy,  It  is  something
 which  is  to  be  welcomed.

 Then  he  has  lost  sight  of  some  of
 the  important  policies.  The  Presi-
 dent’s  Address  is  a  policy  document.
 The  President  has  enumerated  some  of
 the  pragmatic  policies  that  the  Janata
 Government  hag’  taken.  The  Janata
 Party  is  not  going  in  the  way  Shrimati
 Indira  Gandhi  was  going.  Shrimati
 Indira  Gandhi  was  &  great  political
 actress  in  the  world.  Shri  Morarji
 Desai  and  Shri  Charan  Singh  lack  in
 that,  they  cannot  be  actors  of  that  sort,
 of  that  standard.  In  the  name  of  20—
 Point  Programme,  hollow  slogans  were
 made,  in  the  name  of  eradication  of
 proverty,  so  many  things  were  promis-
 ed,  and  we  all  know  that  really  happen-
 ed.  I  do  not  want  to  criticise  that,  I
 do  not  want  to  make  uncharitable
 comments  on  that.  I  only  want  to  say
 that  the  Janata  Party  never  makes  such
 slogans  and  comments.  It  is  very
 natural  that,  when  leaders  combine,
 there  may  te  differences.  My  friends
 on  the  other  side  were  making  capital
 out  of  that.  That  was  their  only  criti-
 cism.  When  there  was  some  trouble
 going  on  inside  the  Janata  Party,
 among  their  constituents,  they  were
 attacking  more  those  things  than  the
 country’s  policies,  they  were  saying
 that  there  was  no  unity  in  the  Janata
 Party  and  all  that.  But  now  after  that
 has  been  resolved,  they  have  been  com-
 pletely  silenced  on  that  score.

 They  say  that  there  is  no  policy.
 Let  me  read  out  a  few  things.  I  do
 not  want  to  repeat  what  others  have
 said.

 “Government  continued  its  efforts
 at  freeing  the  democratic  processes
 from  the  shackless  of  the  Emergen-
 ey  and  restoring  the  rule  of  law.
 The  Constitution  (Forty-fifth  Amend-
 ment)  Bill  which  has  been  passed  by
 beth  of  the  Houses  of  the  Parlia-
 ment  aie ni

 They  do  not  say  that  it is  a  policy!
 “Over the  last  few  years,  the  cen-

 tre  of  gtavity  of  political  processes

 PEALGUNA  हैं,  1906  (SAKA)  Address  (MY  266

 has  been  shifting  from  urban  to  rural
 areas.”

 This  is  definitely
 Party  is  striving  for.

 This  is  also  no  policy!

 what  the  Janata

 Please  see  para  7  of  the  Address:

 “Last  year  I  had  referred  to  the
 directiona]  changes  being  undertaken
 by  the  Government  by  reorienting
 the  strategy  of  development  and
 launching  a  frontal  attack  on  the
 problems  of  poverty  and  mass  uh-
 employment,  particularly  in  rural
 areas.  The  Plan  refiects  this  pri-

 mary  concern  of  the  Government.
 The  basic  approach  of  the  Govern-
 ment  hag  been  endorsed  by  the  Na-
 tional  Development  Council.”

 For  rural  areas,  there  is  the  food  for
 work  programme.  They  know  that.

 “The  Seventh  Finance  Commis-
 sion  provided  for  substantial  devolu.
 tion  of  financial  resources  to  the
 States  Government  of  India  accept-
 ed  the  recommendations  of  the  Com-
 mission.  The  Nationa,  Development
 Counci]  directed  that  a  review  be

 made  of  Centre  State  financial  rela-
 tion.  a”

 I  want  to  point  out  that,  for  the  first
 time  the  Central  Government  has
 given  more  assistance  to  the  States
 than  what  wags  done  earlier.  It  is  a
 very  great  achievement.

 “Additional  irrigation  potential  of
 26  lakh  hectares  was  created  in
 1977-78  For  the  current  year
 the  target  is  28  lakh  hectares.”

 Definitely  there  is  some  sign  of  im-
 provement.

 All  these  may  not  appear  to  you  to
 be  revolutionary.  If  you  think  that  the
 country  should  be  run  by  a  pushbutton
 switch,  if  you  want  that  overnight
 there  should  be  a  great  change,  it  15
 not  possible.  It  can  be  done  only  step
 by  step,  point  by  point.  In  all  these
 matters  concerning  the  poor  people,  the
 agrarian  people,  the  unemployed  peo-
 ple,  and  so  on,  the  Janata  Government
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 has  pragmatic  and  practical  approach,
 they  are  trying  with  their  best  of  in-
 tentions,  but,  of  course,  without  giving
 hollow  slogans.  All  these  things  have
 been  lost  sight  of,  the  Leader of  the
 Opposition  has  not  seen  all  these
 things.  I  would  say  that  they  have
 been  seeing  only  the  same  ghost,  they
 think  that  the  Janata  Government  is
 vindictive.

 Regarding  foreign  policy  also,  they
 have  said  that  India  has  made  a  de-
 parture  in  respect  of  Vietnam.  Our
 stand  has  been  categorically  mentioned
 by  the  President  in  his  Address,  and
 that  has  been  repeatedly  clarified  by
 the  Government,  including  the  Minis-
 ter  of  Externa]  Affairs.

 MR.  SPEAKER:  Please  try  to  conclu-
 de,

 SHRI  SARAT  KAR:  I  want  to  think
 the  President  for  his  Address.  They
 should  understand  this  in  a  spirit  of
 democracy.  I  am  not  here  to  criticise
 Shrimati  Indira  Gandhi  or  Shri  Mor
 arji  Desai.  Leaders  are  judged  only  by
 history.  So,  I  would  say  Indira  ig  also
 dear  to  us  but  truth  and  constitution
 are  dearer  than  Indira  and  parliamen-
 tary  democracy  is  dearer  than  Indira
 Morarji  and  everybody  else.

 So,  in  this  spirit  let  us  be  pragmatic,
 let  us  understand  the  things  together
 and  in  that  spirit  we  have  accepted
 the  Cpposition  as  the  Shadow  Cabinet
 and  their  members  as  Shadow  Minis-
 ters.  In  that  spirit  they  should  also
 join  us  in  conveying  this  Motion  of
 ‘Thanks  to  the  President.

 चौधरी  बलबीर  सिंह  (होशियारपुर) :  अध्यक्ष
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 न्मागने  आते  थे,  ह.  और  -आस्ट्रेलिया  के  पास  fen
 आंगन  जाले  बे-दस  तरह  का  चाबसेज सस सस  वक्त  था,
 लेकिन  काज  तिन  है  कि  हम  नेजो

 ञ्  ि
 मेच  कभ  क़  कके  क्

 स्टोरेज
 |

 अश्
 एक्सपोर्ट किया  है  ।  दुनिया  में  हमारी  इज्जत  अहत
 बकी  है  जो  उल्टा  कक  उस  अन्त  चल  रहा  था,  हम
 ने  उस  के  सख्  को  अदल  दिया  यहां  की  हुकूमत
 कायम  की  ।  उस  अमाने  कें  जिन  ने  गुण्डागर्दी
 की  थी,  आज  उन्हें  दी-दो  साल  की  कैद की  सजा  हो
 े  जिन  ्  ञ  3  |  4  4

 4  3  ;  सके,  4  ३3  |

 से  कम  बात  नहीं  हुई  है  1  हमारे  एडवोकेट  लखनपाल,
 अलीगढ़  वालों  को,  जेल  में  अन्य  कर  दिया  गया  था,

 बार्ड  ले  कर  आती  है।  इतना  जुर्म  उस  जमाने  में  किया
 गया,  लेकिन हम  ने  तो  की  यहां पर  दी
 हैं,  यह  नूर  ट्रायल  नहीं  है  1  इस  स्पेशल कोटे  बिल
 को

 रहता  था...

 MR.  SPEAKER:  You  will  continue
 after  lunch,

 The  House  now  stands,  adjourned  till
 2  0'  clock.
 13.  hrs.

 The  Lok  Sabha  attjourned  for  Lunch
 till  Fourteen  of  the  Clock.

 Seal
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 ‘The  Lok  Sabha  reassembled  after
 Lunch  at  seven  minutes  past  Fourteen
 of  the  Clock..

 ‘Mr.  Seeaxer  in  the  Chair]
 MOTION  OF  THANKS  ON  THE
 PRESIDENTS  ADDRESS—Contd,

 MR,  DEPUTY-SPEAKER:  Chowdhry
 Balbir  Singh  will  continue  his  speech.

 बहुतायत है
 खड़ी की  बात  यह  है  कि  कांग्रेस  पार्टी  जो  नारे  लगाती
 रही,  हम  ने  उन  नारों  को  भी  बदल  दिया  है।  पहले  नारा
 लगता  था  कि  अनाज  मत  खाओं,  केले  आना  शुरू  करो  1
 उन्हों  ने  यहां  तक  कहा  कि  मेंढक  भी  खाना  शुरू  कर  दो।
 अब  जनता  पार्टी  ने  कहा  है  कि  प्रसाद  खाओ  और  जितना

 करो।  पहले,
 का  हस्ब  लेने  के  लिए  लोगों को  लाइन में  घंटों  खडा
 रहना  पड़ता  था  ।  आज  सारे  देश  में  घी  आसानी  से
 मिल  रहा  है।

 पहले  फरवरी  के  महीने  में  कलकता,  बम्बई  जैसे

 है।  मेरे  अपने  पंजाब  में,  होशियारपुर,  जिला  है  ।  उस  से
 सिर्फ  पांच  मील  पर  हिमाचल  प्रदेश  है  1  अगर  पांच  किलों
 गेहूं  कोई  से  कर  चला  जाता  तो  बह  पकड़ा  जाता  था  1

 सिये  आते  थे  ।  यह  रोज  होता  था।  एक  देश  होते हुए
 देश  में  ऐसे  औै रियर  लगे  हुए  के  1
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 हैं  कि  अभी  अहुत  करना  जाकी  है।

 एक  नया  संकट  अहमियत  का  पैदा  हो  मया  है  ।
 इस  पर  हम  को  काजू  पाना  है।  ऐसा  नहीं  हुआ  तो  किसान
 खत्म  हो  जायगा  |  पं घर  यह  कहना  शुरू  कर  दिया  है  कि
 गन्ना  कम  पैदा  करो,  अनाज  कम  पैदा  करो  |  हम  मे  पिछले
 पैटर्न  को  बदला  है  तो  यह  कांग्रेस  वाली  बात  नहीं  चलेगी

 सो  वह  कहीं  का  नहीं  रहेगा  1  कपास  पांच  सो  रुपये  के
 से  बिकती थी  आज  228  और  पौने  सीन  सौ

 बिक  रही  है।  किसान  मंडी  में  ले  जा  कर  कपास
 पगहा

 ज  है सरकार  4

 हाथ
 द

 क

 म्

 ए नन्दन
 4333

 9043533322

 335

 33

 लिन

 4%

 944%

 अै

 355 नवाना

 है  4,  ny  सर्कार  छद  भाटा  उठाए  लेकिन  पैदा  करने

 आज  के  संकट  को  आपनें।  आज  आलू  ज्यादा  पैदा
 हुआ  है।  जैव  स्ट्रोक  रेज  वालोंे  इस  को  रखने  का  किराया
 दस  रुपये  से  अदा  कर  बन्दह  कर  दिया  हैव  इस  चीज
 को  कौन  रोकेगा?  सरकार  इस  के  लिए कोई

 कनकना
 ba

 करने  बालों  से  लेना  शुरू  कर  विया  है  1  वह  बेचारा
 है  1 जिस ने  हजारों  |  4  4
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 के  बाद  आसू  पैदा  किया  है।  इस  सेब  का  आपको  इंतजाम
 करना  होगा।  किसान  जो  जिस  पैदा  करता  है,  जो  चीज
 पैदा  करता  है  उस  बारी  की  सारी  चीज  के  सिये  सरकार
 उस  को  गारंट्री द ेदे  कि  पैदा  करने  बाला  अपनी  पूरी
 मेहनत  से  पैदा  करे  और  सरकार  उस  सारी  पैदावार को
 _सम्भाले गो,  और  जा  उस  में  कमी  है,  मा  उस  को  थाना
 हो  वह  किसान  नही  उठा मेंगा  बल्कि  सरकार उस  को
 सबसिडी  देगी  ।

 एब  बात  ओर  कहनी  हूं  कि  सरकार  अपनी  नौकरशाही
 पर  काबू  करने  की  कशिश  करे  ।  सरकार  के  फैसले
 इम्प्लीमेंट  नही  ह्दोतें  ।  सब  से  अड़ी  आसिफ़  जनता

 पार्टी  में  यद  है  कि  सरकार  नौकरशाही पर  अपना  होल्ड
 नहीं  कर  सकी  दे  ।

 MR.  DEPUTY-SPEAKER;  Please
 take  your  seat  now.  I  am  calling  the
 next  speaker.  Now  Mr.  Vasant  Sathe.

 SHRI  VASANT  SATHE  (Akola):
 Sir,  most  of  the  things  relating  to  the
 President's  Address  ang  the  policy  of
 the  present  Government  have  been  saig
 in  this  House.  I  would  not  like  to  re-
 peat  all  those  points  relating  to  the
 various  aspects  of  Government’s  policy.
 I  want  to  highlight  only  a  few  aspects
 which  are  of  national)  concern.

 I  would  like  a  total  perspective  to  be
 taken,  of  the  present  national  situation.
 You  will  appreciate  that  in  the  last  20
 months  since  the  Janata  Party  came  to
 power,  we  had  begun  with  a  new  hope
 that  parliamentary  democracy  in  this
 country  has  found  an  alternative  party,
 which  is  very  essential  for  democracy.
 So,  whatever  we  may  have  to  say  about
 the  19  months  of  Emergency,  one  thing
 that  emergeq  in  the  interest  of  demo-
 eracy,  was  the  alternative  party.  The
 people  in  this  country  put  that  party  in
 power  right  at  the  Centre.  30.  one
 hag  hoped  that  the  Janata  Party  would
 realize  its  responsibility  and  try  to
 stabilize  democracy.  J  don’t  think  the
 negative  vote  on  which  the  Janata
 Party  came  to  power,  could  be  taken  as
 9  mandate  for  persecution  of  the  earlier
 party.  Very  often,  people  talk  in  terms
 of  war,  Nuremburg  type  of  trial  etc.
 That  psychosis,  as  if  they  have  won  a
 war  and  therefore,  the  defeated  patty
 अपक  be  treated  as  war  criminals  and
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 be  persecuted in  that  fashion,  unfortu-
 nately  was  a  very  sad  thing  that  had
 happened.  As  a  result,  in  the  last  20
 months,  there  was  one  mania,  one
 obsession  with  which  the  Government
 has  derailed  the  working  of  the  entire
 democracy  in  this  country,  and  this  has
 given  rise  to  forces  which  are  fissi-
 parous,  casteist,  communal  and  fascist
 in  the  real  sense—if  one  tries  to  go
 deep.  So,  anti-progress,  reactionary
 forces  are  raising  their  ugly  heads  in
 this  country.  This  is  the  greatest
 danger  before  the  country.  But  has
 the  Government  got  any  time  to  apply
 its  mind  to  it?  There  were  many
 Commissions  appointed.  In  the  very
 first  Commission  appointed,  viz.  the
 Gupta  Commission  which  enquired  in-
 to  the  Nagarwala  case,  the  Government
 of  the  time  was  absolved,  Not  only
 this.  The  Prime  Minister  of  this  coun-
 try  went  and  swore  before  that  Com-
 mission  on  an  affidavit,  which  was  dis-
 believed.  Any  other  person  in  his
 place  would  have  resigned.  But  our
 Prime  Minister  does  not  think  that
 anything  wrong  was  committed.
 Secondly,  you  go  and  try  to  persecute

 the  same  people  in  other  matters.  You
 arrest  a  person  because  two  officers
 were  suspended.  You  talk  of  the  res-
 toration  of  the  rule  of  law.  Can  you
 apply  double  standards  in  this?  Here  is
 my  friend,  Mr.  George  Fernandes  who
 is  sitting  opposite,  the  great  Mr.  George.
 He  has  admitted  that  he  had  derailed
 52  trains  in  Karnataka  alone.  Was  that
 not  an  act  of  sabotage,  causing  great
 damage  to  public  property?  It  is  an
 admitteg  crime.  What  do  you  do?
 Because  he  is  victorious  in  the  election,
 therefore  you  not  only  condone  jt  and
 withdraw  the  case,  but  make  him  a
 Minister.  That  is  the  reward.  This  is
 how  you  respect  the  verdict  of  the
 people.  When  Mrs,  Gandhi  is  elected
 by  the  people  of  Chikmagalur,  what  do
 you  do?  For  her  so-calleq  crime  of
 misusing  the  authority—it  is  so-called;
 not  proved  yet—what  do  you  do?  At
 that  time  she  was  elected  by  the  people
 of  Rae  Bareli.  Rae  Barely  people's
 representative  lost  in  the  election  and



 that  matter  was  closed.  She  is  now
 elected  by  the  people  of  Chikmagalur
 to  this  Lok  Sabha.  What do  you  do?

 do  you  respect  the  wishes  of  the
 people?  You  not  only  put  her  to  jail
 but  you  slap  the  people  of  Chikma-
 galur  and  say,  “We  do  not  care  for  your
 verdict,  Your  representative  is  ungeat-
 ed”.  This  is  your  respect  for  demo-
 cracy.  What  more  do  you  want  here-
 after?  You  went  to  Mehrauli  the  other
 day  and  searched  with  metal  detectors
 the  entire  four-acre  area  and  found
 nothing.  You  did  not  say  anything
 earlier  about  somebody  taking  away
 some  box.  As  an  after-thought,  you
 concoct  a  cock  and  bull  story  that  some
 box  was  taken  away,  you  ran  after  it
 and  chased  it  but  could  not  find  it!
 What  do  you  want  this  the  country  to
 Lelieve?  Your  whole  credibility  is
 going.

 As  far  33  the  special  court  is  concern.
 ed,  we  will  come  to  jt  when  the  Bill
 comes  before  the  House.  Suffice  it  to
 say  today  that  this  whole  specia]  court
 idea  for  a  person  for  a  period  smacks
 of  the  martial]  law  attitude  of  Gen.
 Zia-ul-Haq  in  Pakistan.  The  same  re=
 action  ig  there  all  over  the  world  as  is
 the  reaction  to  what  is  being  done  in
 Pakistan.  The  most  tragi¢  thing  is,  by
 the  brute  majority  of  one  party,  the
 entire  opposition  opposing  it—even
 some  of  your  own  members  opposing
 it~you  unllaterally  terminated  the
 membership  of  Mrs.  Gandhi  ang  said,
 it  is  majority  rule.  But  Rajya  Sabha
 passes  a  resolution  by  a  majority.  You
 do  not  respect  it.  What  do  you  do?
 You  say  you  have  respect  for  the  judi-
 ciary,  but  you  are  dragging  the  name
 of  the  Chief  Justice  of  India  into  the
 private  affairs.  Under  what  provision
 of  law  can  you  ask  his  opinion  on  a
 matter  relating  to  Shri  Kanti  Desai,
 who  was  condemned  by  no  less  a  per-
 80n  than  Mr,  George  Fernandes  before
 in  this  very  House  and  by  Shri  Madhu
 Limaye  also?  All  that  has  been  for-
 gotten  and  now  suddenly  Shri  Kant
 Desai  becomes  the  darling  of  the  coun-
 try.”  This  sort  of  double  standards  will
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 not  do.  Under  what  provision  can
 you  refer  the  matter  to  the  Chief
 Justice?  You  are  going  to  destroy  the.
 credibility  of  the  judiciary  by  doing.
 this.  I  beg  of  this  Government—a:
 time  wil]  come  when  this  whole  atmos-
 phere  of  hatred  which  we  are  generat-
 ing  in  the  country,  this  dveshagni
 will  engulf  everything  and  everybody,
 unless  you  cry  a  halt  to  it  somewhere,
 As  you  know,  in  this  continent  flames  ;
 are  raising  their  ugly  heads.  De-.
 stabilisation  is  taking  place.  In  time
 it  may  catch  in  our  country  also  and
 then  it  will  be  too  late.  Therefore,  I
 would  warn  you.  Shri  Morarji  Desai.
 is  nonchalantly  saying,  nothing  is  lost.
 Mr.  George  Fernandes  talks  about
 nationalisation,  He  says,  Mr,  George
 Fernandes  and  Mr.  Biju  Patnaik  do
 not  know  what  they  are  talking.  This
 is  how  the  Government  is  run.  Where
 is  this  Government?  In  which  direc-
 tion  are  you  going?  Therefore,  in
 totality  there  is  a  danger  of  de-stabi-
 Yisation.  Let  us  all  apply  our  minds  to
 it.  ‘There  must  be  a  national  consensus
 evolved.  Do  not  run  away  with  this

 concept  of  having  a  brute  majority.
 That  goes  not  help,  that  is  not  how
 democracy  functions.  We  are  willing
 to  co-operate  provided  you  pring  the
 train  of  this  country  back  on  the  rails
 of  sanity,  If  you  go,  as  you  are  golne,
 with  the  attitude  of  the  Kauravas,
 then  Maha  Bherata  will  take  place,  but

 that  does  not  do  good.  It  will  be

 Kurukshetra,  destruction  of  the  nation,
 As  Vinobhaji  said  the  other  day,
 pishagni  can  be  quenched  only  prem
 jal  the  water  of  love,  not  the  water
 of  lie.  We  ate  having  enough  of  this

 water  of  lie.  Please  do  not  do  that.  T

 am  saying  water  of  love.  Let  us  re-

 store  it.  That  is  the  true  spirit  of
 Gandhiji  by  which  you  are  trying  to

 swear,  You  took  the  oath  before  Raj-
 ghat.  Let  us  bring  it  back,  harken  to

 it,  so  that  even  now  the  time  is  not
 late.  That  is  the  only  way  that  a
 nation  ig  respected  outside  in  the
 world.  Otherwise,  while  you  go  on
 eulogising  yourself  you  get  a  kick,  a

 slap  in  the  cheek,  as  cir  Foreign
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 Minister  got  when  he  went  to  China.
 “Don’t  do  that,

 MR,  DEPUTY-SPEAKER:  Shri
 Anantram  Jaiswal.  Absent.  Shri  Dal-

 ~pat  Singh  Paraste.  Absent.  Shri  Inder
 Singh.  Absent.  Shri  Purnanarayan
 Singh.

 SHRI  PURNANARAYAN  SINHA
 ‘(Tezpur):  I  rise  to  congratulate  the
 -given  to  the  House,  and  I  join  all  the

 hon,  Members  of  my  party  in  accoid-
 ‘ing  thanks  to  the  President  for  :nak-
 ing  a  pragmatic  approach  to  the  prob-
 lems  of  the  country.

 The  Janata  Party,  having  come  to
 power  less  than  23  months  ago,  has
 been  able to  show  aremarkable  change

 ‘in  our  national  life.  Most  of  the  ills
 from  which  the  nation  was  suffering
 in  the  past  30  years  of  continuous  rule

 of  the  other  party  which  is  now  sitting
 in  the  opposition,  have  been  cured.
 Now,  hopes  have  come  back  to  the
 people  for  a  better  life  under  the  clear
 sky  of  freedom  of  not  only  speech,
 profession  and  association,  but  slso

 ‘there  are  great  hopes  that  India  would
 ‘be.  able,  before  long,  to  walk  abreast
 with  the  other  highly  developed  coun-
 tries  of  the  world.  India  hopes  to  he-
 come  the  largest  and  the  greatest
 democracy  of  the  world  in  which  every
 individual  will  be  able  to  develop  his

 ‘talents  in  the  way  of  all  the  civilised
 -and  progressive  countries  of  the  world.

 The  greatest  right  of  the  individual.
 the  honour  of  the  individual,  the  per-

 ‘sonal  self-respect  of  the  individual  was
 at  stake,  during  the  time  when  people,
 whom  the  nation  has  thrown  to  the

 “Opposition  today,  had  ruled  us.  As  an
 individual  myself  in  my  own  life  or
 the  individuals  whom  I  met  on  the
 streets  we  have  cometo  cherish  greater
 hopes  and  the  great  value  which  an
 individual  commands  in  a  free  country
 like  this  is  apparent,  I  join  the  other
 Members  on  this  side  who  have  expres-
 sed  the  same  hopes  as  I  have  done

 about  the  President's  Address.  It  ex-
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 ‘tends  a  big  story,  which  India  of  63
 crores  of  people  can  speak  as  a  message
 to  the  developing  countries.  In  doing
 so,  I  must  also  mention  the  relationship
 we  have  developed  with  our  nelgh-
 ‘bours.  The  Chinese  action  over  Viet-
 nam  -has  not  directly  affected  our  re-
 lationship  with  China.  But  generally
 speaking,  with  ‘Bangladesh  or  Pakistan
 or  other  neighbouring  countries,  with
 whom  we  were  at  loggerheads,  our
 relations  have  considerably  improved.
 I  hope  the  Chinese  action  will  also  be
 temporary  and  we  will  be  able  to  re-
 gain  the  confidence  which  we  appear
 to  have  lost  at  the  moment.  Discus-
 sing  in  general  terms,  the  economy  of
 India  hag  also  come  to  look  up.  The
 figures  are  available  here  and  an  eco-
 nomic  survey  is  going  on  in  ‘his  ccun-
 try  at  the  moment.

 While  praising  the  President  for  re-
 flecting  these  achievements  of  India  in
 his  Address,  [have  my  regrets  also  and
 the  regrets  are  so  strong,  broad  and
 deep  that  at  times  I  think  that.  as  a
 Member  of  this  august  House,  I  should
 have  been  on  the  other  side  to  speak
 about  the  lot  to  which  my  people  have
 been  thrown  in.  This  Address  does
 not  contain  an  account  of  the  incident
 which  has  rocked  my  State.  If  one
 Harijan  is  killed  in  Bihar,  the  whole
 country  is  rocked.  But  in  my  State,  52
 Adivasis  were  killed,  69  were  injured,
 469  houses  were  burnt  and  20,000
 people  were  displaced.  But  there  is  no
 mention  of  such  an  incident  in  the
 President’s  Address.  That  only  shows
 that  ours  is  a  neglected  land  and  vou
 may  think  that  only  hybrids  are  liv-
 ing  there,  and  that  they  are  not  the
 children  of  India,  children  of  this
 country.  Nobody  cares  for  them.  52
 people,  including  six-month  old  child-
 ren  and  sixty-years  old  men  were
 killed.  They  were  sleeping.  At  ,jiead
 of  night,  their  houses  were  attacke’  by
 persons  instigated  by  politicay  frcces,
 by  external  forces  and  misguided
 Nagas  armed  with  sophisticated  wea-
 pons  and  conventional  weapons,  Over
 13  villages  were  attacked.  It  was  a
 pre-planned  attack.  आ  the  intelligence
 report  had  come  to  the  Home  Ministry
 of  the  Government  of  India  in  Delbi.
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 But  no  care  was  taken.  The  Chief
 Minister  of  ‘Assam  gent.an  information
 on  28rd  December  that  such  a  show
 down  might  take  place.  Was  it  not
 the  business  of  the  Home  Ministry  of
 the  Government  of  India  to  take  action,
 to  enforce  Border  Security  Force  and
 its  counter  parts  to  see  that  this  does
 not  happen.  Even  after  the  incident
 had  occurred,  I  must  regretfully  say,
 just  as  when  Rome  was  burning,  Nero
 was  fiddling,  nobody  went  to  the  tor-
 der  to  confer  with  the  local  state  offi-
 cials  and  Union  Government  officials
 and  the  Home  Ministry  did  not  care  to
 take  action  for  rehabilitation,  for
 guaranteeing  the  gafety  and  for  giving
 protection  to  the  people  there.  When
 we  put  questions  here  in  Parliament,
 proper  answers  are  not  given.  I  have
 my  charge.  What  was  the  justification
 for  the  Union  Home  Minister  going  to
 itanagar  where  a  school  was  occupied
 by  BSF  and  CRP  for  temporary  rest-
 ing.  The  Home  Minister  went  there
 and  stayed  there.  I  also  charge  that
 the  Minister  had  gone  to  Parasurama-
 gunda  Mela  on  the  i4th  of  January
 instead  of  coming  to  Assam  Nagaland
 border  and...  holding  a  conference
 with  the  people  and  the  local  Govern-
 ment  there.  I  had  to  tell  the  Prime
 Minister  in  a  4-page  letter,  regretting
 this  incident.  Then  only  there  wasa
 wireless  when  the  Minister  went  there
 only  for  a  while  to  make  a  statement
 to  the  Press  that  he  had  visited  and
 expressed  his  sympathies  with  the
 people.  Is  it  not  a  matter  of  regret
 that  52  adivasis  were  killed?  They

 were  landlesg  labourers,  bounded
 labourers.  they  had  no  Iand  to  live  in
 and  so  they  went  there  for  their  living
 and  occupied  the  land.  If  we  cannot
 maintain  people  you  split,  if  you  allow
 the  people  to  kill  each  other.  better
 disown  the  people  and  give  up  the
 land.  Let  us  stand on  our  own  legs.

 We  will  show  how  we  can  survive.  Let
 ug  live  apart.  Let  us  cut  as  under
 from  the  rest  of  India,  let  us  Lecome
 free  and  independent.  We  have  got
 tea,  coal,  paddy  and  food.  We  have
 got  everything.  We  can  maintain  our-
 telves.  ‘We  can  feed  our  people.  We
 can  give  you  the  resources.  We  can
 provide  more  oll.  You  pay  us  only
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 Rs.  40  per  tonne  while  Saudi  Arabia
 sells  oil  to  us  at  Ra.  120  per  tonne.
 This  is  the  position  today  and  this  has
 been  so  far  a  long  time.  We  expected
 that  this  would  be  mended  and  that
 there  would  be  spme  change  and  im-
 provement.  But  that  has  not  come
 about.  Ours  ig  a  land-locked  corner
 secluded  from  the  rest  of  the  country.
 Nobody  cares  for  the  people  there.
 There  the  people  are  living,  semi-naked
 and  naked  underdeveloped  and  oack-
 ward.  There  the  infra-structure  is
 not  built  for  historical  reasons  with
 the  result  the  money  sanctioned  ty  the
 Centre  are  not  being  utilised.  Al
 over  the  country,  the  network  of  TV
 and  AIR’  is  extended.  But  there,  we
 just  dream  of  it.  In  the  Sixth  Plan
 there  is  no  provision  for  extension  of
 TV  in  the  North  east.  There  are  six
 States  and  we  have  only  one  Governor
 for  all  the  six  States.  He  would  not
 be  able  to  attend  to  the  needs  of  all
 the  six  States.  These  are  some  of  the
 grievances  of  the  people  of  the  North
 East,  but  nobody  takes  care  of  them.

 In  the  President's  Address,  this  in-
 cident  of  5th  January  1979,  which  is
 one  of  the  catastrophies  for  the  people
 there,  one  tribal  group  belonging  to

 one  religious  faith  attacking  the  t:ikals
 of  other  religious  faith  at  dead  of
 night,  should  have  been  mentioned  and
 some  consideration  should  have  been
 shown.  At  least  lip  sympathy,  if  not
 practical  active  sympathy,  should  have
 been  paid.  I  have  this  regret.  We
 propose  to  discuss  these  things  in  the
 House.  I  hope  we  will  get  some  oppor-
 tunity.  But  this  fact  should  have
 found  a  place  in  the  President's
 Address.  That  was  an  incident  which
 was  most  deplorable  and  the  Govern-
 ment  should  be  able  to  take  some  effec-
 tive  steps  in  order  to  mitigate  the
 grievances  of  the  people  in  that  region.

 As  regards  other  developmental
 activities,  here  is  a  mention  that,  after
 many  many  years,  we  have  got  a
 bridge.  After  decades  of  our  shouting
 for  railway  ext  ‘sions,  we  have  got
 gix  small  railway  lines  of  20  or  25  or

 30  Kms.  This  does  not  bring  about  all
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 developments  in  that  area.  The  com-
 munication  bottle-neck  is  there  all  the
 time.

 We  have  got  oil.  We  have  got  water
 resources.  Gas  Is  being  flared  away.

 No  action  is  being  taken.  It  can  be
 harnessed  for  the  purpose  of  generat-
 ing  power.  There  is  the  scope  for  hav-
 ing  hydel  projects.  5000  MW  of  hydel
 power  will  be  generated  in  the  north-
 east.  But  the  development  does  not
 take  place  and  no  action  has  been  taken
 for  So  long.

 These  are  some  of  the  things  which
 do  not  escape  the  attention  of  amny-
 body  who  dabbles  in  politics  or  econo-
 mics  or  in  a  civic  life  of  the  country.

 In  conclusion,  I  congratulate  the
 President  for  bringing  out  the  internal
 picture  before  us  which  is  a  bright  one.

 With  these  regrets  that  I  have  men-
 tioned  and  which  I  want  to  put  them
 on  record,  I  thank  you  for  giving  me
 this  much  time  to  speak  on  the  Presi-
 dent’s  Address.

 SHRI  A.  BALA  PAJANOR  (Pondi-
 cherry):  Mr.  Deputy-Speaker,  Sir,  I
 rise  to  participate  in  the  discussion  cn
 the  Motion  of  Thanks  to  the  President.
 I  would  have  agreed  with  the  mover
 of  the  resolution  if  he  had  simply
 stated,  “This  House  is  pleased  to  thank
 the  President”.  But,  as  you  know,  it
 has  become  a  fashion  in  the  past  30
 years  to  have  a  formality  of  the  Presi-
 dent's  Address  and  to  move  the  Motion
 of  Thanks  seconded  by  the  ruling  party
 members  and  criticised  by  the  Opposi-
 tion  party  members  in  a  very  ritual
 and  formal  manner  also.

 The  mover  of  the  resolution  states:

 “That  the  Members  of  Lok  Sabha
 assembled  in  this  Session  are  deeply
 grateful  to  the  President  for  the  Ad-
 dress  which  he  hag  been  pleased  to
 deliver  to  both  Houses  of  Parliament
 assembled  together  on  the  19th
 February,  1979.”
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 I  fail  to’  understand  how  this  august
 House  is  deeply  grateful  to  the  Presi-
 dent  when  the  President  hag  failed  to
 mention  in  his  Address  some  of  the
 glaring  incidents  that  have  taken  place
 in  the  country  in  the  past  one  year.  As
 has  been  mentioned  by  some  of  the
 members.  on  this  side,  this  is  the  third
 Address  by  our  beloved  President  to
 the  joint  session  of  both  the  Houses.
 1  fee]  that  we  are  in  the  same  old
 position  of  '50s  or  60s  and  we,  as  the
 new  entrants  of  changing  politics,  fail
 to  see  any  dynamic  change  either  in
 the  President’s  Address  or  in  the  exe-
 cution  of  the  many  policies  that  are
 being  proclaimed  by  many  members

 here.

 I  will  not  indulge  in  the  discussion
 as  many  members  did  that  democracy
 has  been  restored  and  some  saying  that
 democracy  has  fot  been  restored.
 Neither  I  will  indulge  in  the  discussion
 on  the  excesses  of  Emergency  or  the
 good  points  of  Emergency  because  for
 us  all  these  slogans  have  become  stale,
 repeatedly  being  repeated  in  this
 House.  I  have  a  fear  that  we  are  fool-
 ing  the  public  and  failing  to  understand
 our  responsibilities  as  respected  mem-
 bers  of  Parliament  in  this  House.

 At  the  outset,  I  want  to  say  that  the
 President  has  failed  to  mention  certain
 vital  intances  that  have  taken  place  in
 the  last  year,  that  is,  from  March,  1978
 to  March,  1979.  They  are  happy  about 7
 the  economic  position  and  they  claim
 that  everything  has  come  because  of
 their  doings  in  the  past  one  ur  two
 years.  I  do  not  think  the  country  will!
 believe  that,  if  you  go  and  tell  them
 outside  that  it  is  because  of  the  present
 Government  that  everything  has  chang-
 ed  so  flowery.  We  ought  to  admit  that
 these  things  have  come  because  of  the
 Indian  people  who  are  sincerely  work-
 ing  for  the  last  30  years  in  the  Govern-
 ment  or  in  the  bureaucracy  or  from
 the  public  side  or  from  the  executive
 side.  So,  if  you  are  to  point  out  a  true
 picture  of  the  position,  I  fee]  we  should
 give  to  the  President  an.  impartial
 version  or  a  very  literal  and  clear  ver
 sion  so  that  the  nation  can  stand  as  one
 with  him  in  analysing  the  position  of
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 the  past  and  so  that  we  can  take  con-
 crete  steps  for  the  future.  But  un-
 fortunately,  as  I  said  earlier,  it  has
 become  a  ritual.  It  starts  with  wel-
 coming  the  Members  and  ends  with
 ‘Jai  Hind’,  without  much  substance  in
 the  entire  speech,  a®  far  as  J]  can  see.
 But  thig  time  I  can  say  that  I  have  to
 congratulate  the  President  because  he
 was  sincere  about  the  unity  of  the
 country  and  he  did  not  succumb  to
 the  pressure  of  some  Members  who
 wanted  him  to  give  the  address  in
 Hindi.

 I  do  not  want  to  speak  much  on  the
 language  issue  because  we  are  inter-
 ested  in  maintaining  unity  in  this  coun-
 try.  We  strongly  feel  that  unity  has
 been  maintained  up  to  this  stage  be-
 cause  of  English.  Some  may  say,  when
 we  argue  for  English,  that  it  is  a  ques-
 tion  of  a  alien  or  extra-territorial  loyal_
 ty—as  some  Members  said  a  few  days
 back.  But  let  me  put  one  question.
 Let  us  not  go  to  the  percentage  of
 people  who  know  English  in  this  coun-
 try  and  compare  it  with  any  other
 language  which  may  have  a  larger
 proportion  of  them.  Is  it  not  a  fact
 that  the  intellectuals  of  the  country
 have  been  the  unifying  factor,  in  the
 past  and  the  present  also,  and  that
 though  this  class  may  be  only  2  per
 cent  or  3  per  cent,  it  is  the  class  that
 hag  unified  as  together?  So,  [  cong-
 ratulate  the  president  that  he  did  not
 succumb  to  the  pressure  of  certain
 chauvanists  to  address  them  in  a
 language  he  cannot  follow  or  that  he
 did  not  take  to  his  own  language  to
 satisfy  the  vain  pleasure  of  emotional
 regionalism.  On  that  score,  [  thank  the
 President  and  I  agree  with  some  Mem-
 bers  that  the  address  was  quite  all
 right  in  this  respect.

 But,  coming  to  the  other  side,  he
 started  by  talking  about  the  floods.
 That  has  become  a  ritual  in  this  coun-
 try.  If  you  take  last  year’s  address,
 there  also  he  started  by  saying  that
 this  eountry  hag  to  face  floods  etc.  and
 in  many  previous  years  also,  it  wag  so.
 The  same  thing  is  being  prepared  and

 PHALGUNA  8,  1900  (SAKA)  Address  (M)  282

 handed  over  to  the  President...  We  are
 called  on  that  august  day  in  the  month
 of  February  to  a  sitting  in  the  Central
 Hall  to  listen  to  the  big  speech  of  the
 President  and  then  to  come  and  epeak,
 for  five  or  six  days,  on  the  subject.

 On  this  day,  I  want  a  departure  f10m
 that  kind  of  discussion.  What  we  do
 is  that  we  come  forward  with  ventila-
 tion  of  our  own  grievances  and  cxpla-
 nations  about  our  own  constituencies
 and  some  take  this  opportunity  to  cri-
 ticise  the  others.  But  if  you  take  it  in
 toto,  I  feel  that  this  time  the  President
 has  not  considered  the  eitire  nation  in
 a  State-wise  manner.  Jf  he  has,  J]  am
 sorry  to  say  that  the  South  has  keen
 very  much  neglected.  I  am  not  going
 into  the  question  of  whether  there  is
 proper  representation  in  the  Cabinet  or
 not—that  is  not  our  business—but  they
 shoulq  have  taken  the  country  as  a
 whole  and  proper  distribution  should
 have  been  there,  which  shoulg  have
 been  reflected  in  the  President’s  speech.
 But  I  fail  to  see  that  portion  also.

 Because  the  President,  perhaps,  was
 fully  aware  of  the  recent  incident  that
 took  place,  I  would  say  that  in  the
 last  minute  he  changed  the  cominents
 about  External  Affairs,  by  adding  the
 Chinese  aggression  in  a  mild  fashion.

 So.  I  say  that  this  Government,  at
 least  for  the  future—]  hope  they  will
 be  there  next  year  also—will  set  a
 new  trend  for  the  President’s  speech
 itself.  We  see  the  same  ritual  repeated
 again  and  again:  the  speakers  are
 called  upon  to  address  this  august  as-
 sembly.  But,  as  you  see,  on  the  second
 or  third  day  we  entirely  lose  interest
 in  the  digseussions.  The  first  day
 attracts  people  to  the  galleries,  and
 all  the  comments  are  over.  Now
 people  at  home  are  asking  what  is
 taking  place  in  the  House.  I  had  been
 to  my  constituency  yesterday  and
 returned  this  morning.  I  have  to  re-
 peatedly  say  that  we  are  discussing
 the  President's  Address  once  agtin.
 We  have  to  tell  them  what  is  going  on
 every  minute  in  this  House,  but  we
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 are  repeatedly  saying  that  the  Presi-
 dent’s  Address  is  being  discussed  again
 and  again.  I  have  tried  my  best  to
 go  through  some  of  the  previous  cres
 also.  I  am  not  commenting  on  that,
 but  we  are  forced  to  repeat  what  the
 other  man  has  said:  I  have  to  say,  from
 the  very  beginning,  that  the  proportion
 you  have  given  to  my  State  is  not
 enough.  Complimenting  the  7th  Finance
 Commission  and  the  recommendations
 8४  accepted  by  the  Government  is  alto
 a  repetition.  What we  have  to  do  next

 is  the  question  |  want  to  put  to  this
 Government.  They  could  have  fully
 utilised  this  time  in  better  manner.  If
 you  take  the  overall  position  of  this
 country,  this  Government,  when  it  tock
 charge  in  1977,  promised  the  youth  of
 this  country  that  they  will  give  em-
 ployment  to  them  all;  they  said  that
 within  ten  years’  time  they  will  solve
 the  unemployment  problem,  and  the
 country  will  blossom  to  a  better  future.
 But  I  do  not  see  any  concrete  pro-
 gramme  in  the  President’s  Address.

 That  is  why  I  have  said  in  the  be-
 ginning  that  it  is  a  ritual.  If  the  Pre-
 sident  had  come  forward  with  statis.
 ties,  instead  of  telling  us  in  two  lines,
 that  there  is  so  much  of  unemployment
 in  the  country  and  that  this  Govern-
 ment  is  having  a  plan  to  solve  it,
 may  be  not  in  ten  years  but  in  twenty
 years,  they  will  make  a  humble  be-
 ginning  solving  15  per  cent  or  20  per
 cent,  then  we  could  have  been  happier
 the  new  generation  will  have  compli-
 mented  the  older  generation  who  will
 be  handing  it  over  to  us  for  being
 ruled  in  the  morrow.  But  unfortu-
 nately  such  kind  of  statistics  or  such
 kind  of  direction  is  not  at  all  mention-
 ed  in  the  President’s  Address.  I  do
 mot  understand  how  persons  like  Dr.
 Subramaniam  Swamy  are  keeping
 quiet.  I  am,  of  course,  happy  to  see
 that  at  least  one  or  two.Members  from
 the  ruling  Party  thig  time  have  given
 some  amendments  to  the  President’s
 Address—-Dr.  Ramji  Singh  ang  othera.
 Tt  is  a  good  sign,
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 The  President's  Address,  as.  has  been
 said,  is  common  for  all,  It-is  not
 meant  for  the  ruling  Party  alone; it
 is  meant  for  the  entire  Opposition
 also.  But  I  can  say  that  96  per  cent
 of  the  Members  who  spoke  from  the
 ruling  Party  simply  pointed  out  to  the
 Congress  Party  as  if  they  were  the
 only  Party  which  was  responsible  for
 the  entire  Opposition.  They  forget  the
 people  who  are  still  in  the  Opposition
 and  who  have  not  yet  come  to  the
 ruling  side  at  all,  You  are  also  a  con-
 glomeration  of  so  many  Parties,  today
 you  are  a  ruling  unit.  Therefore,  you
 must  also  remember  that  there  are
 certain  units  spread  over  this  side  also
 who  have  not  had  the  chance  to  rule
 in  the  last  30  years’.  They  have  the
 right  to  criticise  you,  and  you  must
 take  their  criticism  in  a  constructive
 way,  in  the  right  spirit.  Merely  referr-
 ing  to  the  Congress  Party  and  saying
 that  they  were  ruling  the  country  for
 27  years  or  28  years,  becomes  a  ritual.
 Our  ears  get  pain  hearing  these  things.
 That  is  the  reason  many  of  the  Mem-
 bers  find  the  Central  Hall  and  the
 lobbies  more  interesting  than  the
 House.

 You  point  to  this  side  and  say  that
 the  entire  Opposition  is  against  you  in
 all  matters,  Please  go  into  the  past
 and  analyse  it  in  an  impartial  manner
 and  see  on  how  many  occasions  ‘we
 have  appreciated  you,  on  how  many
 occasions  we  have  complimented  you.
 I  say  this  with  feelings,  I  remember
 I  had  suggested  in  the  last  Lok  Sabha,
 and  in  this  Lok  Sabha  also  in  the  be-
 ginning  I  had  suggested,  that  the
 Government,  starting  from  the  Prime
 Minister  to  the  Deputy  Minister,  the
 whole  Government  should  take  every
 Member  of  Parliament  into  confidence.
 Everywhere  you  see  that  programmes
 are  being  implemented,  execution  is
 taking  place,  but  the  Member  of  Par-
 liament  of  that  particular  region  is
 not  taken  into  confidence,  He  is  not
 in  the  Committee  or  in  the  implemen-
 whether  he  is  jn  the  ruling  Party  or
 tation  part.  We  are  842  Members.  If
 you  truat  the  Member  of  Parljasment.
 on  the  Opposition,  and  entrust  the  job
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 of  development  of.  this  country,  this
 country  can  come  up  very  fast—faster
 than  many  of  the  discussions  that  we
 are  having  in.  this  House.  Every  time
 a  Member  on  this  side  is  only  interest-
 ed  in  criticising,  say,  Dr.  Subramaniam
 Swamy  or  Mr,  George  Fernandes  or
 Mr.  Kundu  or  Mr.  Vajpayee,  and  the
 other  side  is  only  interested  in  criti-
 cising  individual  Members  of  this
 House.  But  we  fail  to  understand
 that  we  belong  to  this  nation.  You
 should  understand  that  you  belong  to
 the  ruling  class  of  the  country  for  the
 progress  of  it,  not  for  the  progress  of
 their  own  Party  welfare.  If  you  had
 got  that  falth  in  the  Members,  then
 this  Government  would  have  progress-
 ed  a  lot  in  the  last  30  years.  As  Lord
 Acton  said,  power  corrupts  and  abso-
 lute  power  corrupts  absolutely,  Only
 ihe  slogans  are  being  repeated  that
 the  previous  Government  was  bad  and
 that  the  present  Government  is  saint-
 ly.  I  am  not  going  to  believe  in  that.
 When  you  take  the  endgels,  you  are
 ruthless  to  some  extent.  It  is  a  ques-
 tion  of  convenience  when  you  fail  to
 have  conviction  in  the  matter.

 What  happened  in  Pondicherry?  The
 Prime  Minister  made  a  personal  state-
 ment  there  of  his  own,  and  things  took
 piace  in  such  a  manner,  many  people
 died  and  there  was  also  loss  of  pro-
 perty.  But  the  President  has  com-
 pletely  ignored  Pondicherry  in  his  Pre-
 sidential  Address.  You  may  say  that
 there  were  many  morg  things  in  the
 other  regions.  But  rightly  or  wrongly
 I  represent  Pondicherry,  and  it  be-
 comes  my  obligation  and  duty  to  bring
 the  matter  before  this  august  House—
 as  to  what  happenéd  in  Pondicherry.
 It  was  important  as  far  as  the  Presi-
 dential  Address  ‘was  concerned  be-

 ‘cause  it  was  a  matter  of  very  recent
 occurrence,  It  took  place  before  this
 august  House  assembled.  I  am  sorry
 it  does  not  find  a  place  in  the  Presi-
 dential  Address,  I  do  not  know  how
 the  Presidential  Address  can  be  80
 silent  on  this  issue.  I  once  again  re-
 Peat  that  fhe  President  must  come  fore
 ward  with  this  or,  if  the  President  is
 Rot  prepired,  the  Prime  Minister

 PHALGUNA  8,  1900:  (SAKA)  Address.(M)  286:

 should  come  forward  and  assure  the:
 people  of  Pondicherry  that  nothing.
 will  be  done  without  consultations
 with  them  and  that  their  identity  will
 be  maintained,  so  that  peace  and  pros--
 perity  can  prevail  in  that  tiny  terri-
 tory  which  was  ruled  by  the  French
 for  about  200  years  which  joineg  the-
 country  in  1954,  the  de  jure  transfer:
 of  which  took  place  in  1962.  When  I
 say  this,  I  am  also  sorry  to  say  how”
 the  President  is  not  bothered  about  the-
 people  who  are  unemployed  and
 under-employed.  The  other  day,  our-
 Prime  Minister,  was  kind  enough  to
 say,  ‘Things  will  be  done  and  by
 miracle,  I  cannot  do  it  in  a  day  and
 we  will  have  a  plan  and  all  that’.  But
 the  unemployed  youth  are  not  satisfied
 with  this  statement  because  they  want
 a  concrete  plan,  They  could  have  been
 happier  if  the  President  has  stated  it
 in  his  Address  so  that  we  can  go  and
 tell  the  people,  ‘This  is  what  I  sajd
 and  this  is  what  we  are  going  to  do.”
 We  are  also  pari  of  you,  we  will  not
 be  opponents  and  will  be  only  Oppo--
 sition  parties  criticising  you  and  if
 good  things  are  there  in  your  pro--
 gramme,  then  we  can  go  and  tell  our
 people,  ‘These  are  the  programmes.’
 If  there  are  100.000  people  unemploy--
 ed  in  my  State,  20,000  people  unem-
 ployed  in  my  District  and  2000  people:
 in  my  area,  I  can  tell  them  ‘Thousands
 of  you  will  be  employed  by  this  means
 and  those  methods’,  Of  course.  Mr.
 Geogre  Fernandes  will  come  forward
 and  say,  ‘I  have  done  my  bit.  The  Dis--
 trict  Industrial  Ceatres  are  there  and
 Rs.  5  lakhs  have  been  allotted  10
 every  block.’  I  wish  our  Industries
 Minister  takes  a  real  stock  of  things
 that  are  taking  place  in  the  District
 Industrial  Centres  while  you  do  a  tall
 talk  of  things  to  come  about  in  these
 DICs,  I  wish  if  you  are  that  much.
 interested,  Sir,  this  country  js  entirely
 an  agricultural  country  and  the  farm-.
 erg  are  the  core  of  this  country’s  eco-
 nomy  and  the  new  Finance  Minister—
 I  fail  to  see  him  because  he  is  busy
 with  his  Budget,—is  talking  about  the-
 rural  economy  and  the  return  of  the
 rural  man.  to  the  top.  What  is  being”
 done  to  the  rural  man  is  the  question
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 अ  would  pose  before  him.  That  is  the
 reason  why  I  said  in  the  beginning

 ‘that  the  South  ig  being  neglected  in
 the  administration  and  also  in  the
 execution  of  your  programme.  Why  I

 :gaid  it?  Because  you  are  meting  out
 a  step-motherly  treatment  to  the  pea-
 sant  who  is  growing  paddy  in  the  Sou-
 therr  parts  of  the  country  and  some

 -of  the  Northern  parts  of  this  country
 -also,

 You  have  said  that  the  District  has
 ‘ta  come  up.  You  say  75  per  cent  of  the
 district  is  agricultural  area  where  the
 farmer  is  growing  either  paddy  or
 wheat  and  only  a  limited  section  is
 growing  sugar  cane  and  other  things.
 But  what  is  the  treatment  you  are
 meting  out  to  these  people?  The  peo-
 ple  in  the  South  are  having  a  feeling
 that  they  are  not  only  being  neglected
 but  they  are  being  suppressed  in  their

 ‘economic  growth  in  the  agricultural
 area,  The  price  that  you  pay  the  far-
 mer  for  lis  paddy  is  not  even  50  per
 cent  of  its  cost  of  cultivation  and  if
 that  is  the  case  and  if  the  present

 “government  is  not  able  to  rectify  the
 position  and  give  the  farmer  a  remu-
 nerative  price,  I  fail  to  understand

 “how  this  government  can  be  a  Janata
 “Government  and  how  can  they  talk
 ‘that  they  are  for  the  people?

 As  I  said  earlier  also,  this  Govern-
 ment  should  have  the  same  standard
 whether  it  be  Tamil  Nadu,  Kerala.

 “Karnataka,  Punjab,  Haryana,  Pondi-
 cherry  or  UP,  You  are  preaching  it

 ‘to  us  many  a  time.  I  appeal  to  the
 Janata  members  here  who  are  sitting
 on  the  treasury  benches:  what  is  your

 “Party's  conduct  in  Tamil  Nadu  and
 in  Pondicherry  and  some  of  the  South-

 “ern  States?  You  are  telling  us  that
 you  must  co-operate  with  the  govern-
 ment.  You  are  telling  us  that  we  must
 always  point  out  the  mistakes  and  you
 sought  our  support  to  implement  your

 “progressive  schemes.  But  what  is  your
 Party  doing  in  Tamil  Nadu?  What
 “happened  yesterday?  ‘Please  look  into
 “the  papers  and  find  out  what  happened
 amit  you  have  some  connection  with
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 them.  They  are  condemning  every-
 thing  that  is  beimg  done  there.  Even
 our  Chief  Minister,  Mr.  MGR  was  pre~
 pared  to  call  for  a  Commission  from
 the  Centre  if  those  things  were  true
 and  you  know  pretty  well  how  long  it
 took  for  you.  It  took  two  yearg  10
 make  you  to  accept  some  of  the  pro-
 positions  of  the  Opposition  Party.  I
 was  not  a  party  to  it.  Your  conduct
 means  your  conduct  not  only  here  But
 the  conduct  of  yours  all  over  the  coun-
 try  and  whether  it  is  Tamil  Nady  or
 Pondicherry.

 What  are  your  Pondicherry  people
 doing  there?  What  are  your  people
 doing  in  Tamil  Nadu?  What  kind  of
 mudslinging  statements  are  being
 made?  What  kind  of  irresponsible
 statements  are  being  made  not  only
 cutside  the  House  but  also  inside  the
 House?  And  why  this  double  stand-
 ard?

 As  far  as  my  Party  is  concerned
 you  know  very  well  that  when  I  speak
 with  authority  on  the  Presidential
 Address,  I  repeatedly  say  that  if  we
 find  something  wrong  inside,  that  15
 wrong  and  if  we  find  something  good,
 it  is  good.  The  other  day  I  also  com-
 Plimented  you  and  if  this  is  the  case,
 for  you  to  be  an  opponent  party  there
 and  to  preach  to  us  here  that  we
 should  be  only  Opposition  parties  here,
 I  fail  to  understand  your  conviction
 and  theories  and  your  philosophy.  I
 feel  that  it  is  a  question  of  conveni-
 ence  here  when  you  are  appealing  to
 us  to  support  your  policies  but  for  con-
 venience  sake  you  have  completely
 omitted  our  people  in  your  areas  59
 that  the  country  may  not  be  one  in
 the  near  future.  I  am  afraid  this  kind
 of  double  standard  is  only  going  to
 create  problems  for  us,  (Interruptions)
 When  I  say  this,  I  any  not  finding  fault
 with  your  performance  here.  We  are
 only  compl!menting  many  of  the  things
 that  you  have  done;  here  we  are  sup-
 porting  and  appreciating  you.  But,
 why  is  your  party  calling  us  as  Fascists
 or  that  we  are  narrow-minded  peo-
 ule?  You  are  not  only  cooperst-
 ing  with  us  but  you  are  trying  to  dis-
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 mantle  us  and  create  a  law  and  order
 situation  in  that  corner  of  the  Union
 Territory.

 15.60  hrs.

 In  the  President’s  Address  he  ap-
 pealed  to  the  nation  to  be  one  on  that
 score.  You  ought  to  have  mentioned
 for  the  South  that  it  will  have  the
 same  kind  of  treatment  as  far  as

 other  parties  in  that  part  of  the  coun-
 try  are  concerned.  When  we  criticize
 we  also  appreciate  the  feeling  that
 may  come  from  the  other  side.  These
 are  bound  to  react.  We  are  prepared
 to  take  the  criticism.  Like  that,  I  am
 sure,  the  other  side  also  will  take  the
 criticism  of  ours  in  that  good  spirit.

 As  far  as  the  industrial  growth  is
 concerned,  I  fail  to  see  from  the  Eco-
 nomic  Survey  Report  or  from  our
 Plans  as  to  what  export  promotion
 we  have  made  in  the  last  two
 years  or  so.  Of  course,  our  foreign
 exchange  reserves  are  going  up  be-
 cause  of  remittances  that  are  made  by
 the  people  of  this  country  who  have
 goné  to  Gulf  countries.  If  you  take  the
 export  promotion,  have  we  made  any
 significant  progress?  I  see  that  today
 our  economic  position  is  stable  not
 because  of  the  past  one  or  two  years
 but  because  of  many  years  of  our  pro-
 gress  made  earlier.  That  is  also  be-
 cause  of  the  Nature’s  kindness,  Dr.
 Subramaniam  Swamy  may  laugh  at  it.
 But,  it  is  a  fact.  You  never  call  the
 rain  to  come  down.

 DR,  SUBRAMANIAM  SWAMY
 (Bombay  North-East):  The  nature  is
 kind  to  you.

 SHRI  A.  BALA  PAJANOR:  In  that
 Case  you  must  command  the  floods
 also!  Thig  is  the  state  of  affairs  in
 this  country  It  is  a  fact  that  we  are
 trying  to  go  one  step  forward  but,  at
 the  same  time,  when  there  are  mani-
 fold  developments,  that  takes  us  three
 steps  behind,  If  you  try  to  analyse
 that,  I  feel  that  this  Government  must
 be  pragmatic  in  its  approach.  All  the
 While  we  have  been  listeriing  in  the 4202  LS—10,
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 last  year  or  so.  I  am  sorry  to  say  so—
 to  any  of  the  internal  bickerings.  We
 were  only  discussing  about  these
 things.  If  you  ask  me  to  speak  out
 plainly,  I  would  say  that  that  was  the
 main  topic  either  in  our  papers  or  in
 Parliament  or  in  any  forum.  We  used
 to  hear  the  talks  as  to  whether  such
 and  such  a  person  will  get  into  the
 Cabinet  and  whether  such  and  such  a
 person  will  get  out  of  the  Cabinet  or
 not.  That  has  been  the  talk  in  this
 country  in  the  last  one  and  half  years
 or  so.  This  is  a  fact  and  I  am  not  de
 nying  that.  If  I  say  that,  I  donot  say
 it  with  any  sort  of  ill-feeling.  It  is  not
 a  matter  of  a  particular  party  when
 there  is  an  internal  difference  amongst
 you.  As  some  of  the  members  correct-
 ly  pointed  out,  it  is  because of  the
 Janata  Party's  coming  into  being  out
 of  different  components.  I  am  surpris-
 ed  and  shocked  at  that,  There  must
 be  some  sense  of  proportion  also.  What
 I  want  to  say  is  that  let  there  be  an
 end  to  it.  You  may  question  me  on
 thig  as  to  what  matters  to  us  if  you
 are  quarrelling  amongst  yourselves  or
 what  matters  to  us  if  there  is  a  differ-
 ence  of  opinion  between  you  all  or
 what  matters  to  us  if  you  are  having
 some  kind  of  a  dialogue  here  and
 there.  I  say  it  matters  to  us  because
 you  are  ruling  this  country;  it  matters
 to  us  because  the  policy  is  being  im-
 plemented  by  you  and  not  by  the
 Opposition  Party.  That  is  the  reason
 why  we  appeal  to  you  that  let  there
 be  an  end  to  this  kind  of  internal
 bickerings  so  that  your  programme  as
 you  presented  to  this  country  in  your
 manifesto  during  the  1977  election
 could  be  fully  implemented  so  that  our
 country  can  go  forward  from  the
 gutters,

 I  am  sorry  to  say  that  the  Presi-
 dent's  Address  is  not  clear  in  spelling
 out  the  methods  by  which  the  country
 can  march  forward  in  the  near  future.
 As  I  said  in  the  beginning  it  is  prosaic
 and  it  is  a  ritual.  It  has  not  come  out
 with  a  correct  thinking:  it  hag  not
 come  out  with  any  specific  plan.  That
 is  the  reason  why  some  of  the  Opposi-
 tton  Parties  are  also  very  critical  in
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 their  statements.  I  will  not  say  that
 everything  is  dark  for  us  or  everything
 ig  in  a  very  black  position.  At  the
 same  time,  as  people  who  are  sitting
 in  the  Opposition,  it  becomes  our  boun-
 den  duty  to  point  out  certain  errors
 here  and  there.  In  that  connection,  I
 do  not  want  to  comment  much  on  our
 foreign  policy  because  we  will  be
 having  discussions  on  the  External
 Affairs  matters.  But,  in  the  Presi-
 dent's  Address,  the  major  portion  of
 his  speech  goes  to  the  external  rela-
 tions.

 Last  year  also  they  said  that  our
 relations  with  the  neighbours  will  im-
 prove.  They  also  said  that  our  rela-
 tiong  with  China  will  improve.  They
 alzo  said  that  they  will  try  to  improve
 our  bilateral  relations  with  many
 countries,  without  any  difference,  and
 that  there  will  not  be  any  discrimina-
 tion  in  their  relationships.  That  is
 the  thing  that  you  call  as  genuine  non-
 alignment.  But  what  happend?  It
 has  become  a  genuine  failure  in
 understanding  the  mind  of  the  other
 Government.  My  friend  Dr.  Subra-
 maniam  Swamy  as  John  the  Baptist
 went  there  to  find  out  the  relationship
 from  China.  He  falled  and  misreably
 failed  there.  But  today,  as  I  said  in
 the  beginning,  when  the  President
 corrected  his  statement  in  condemn-
 ing  China,  even  there,  it  is  a  bit  mild.
 Even  there  we  can  foresee  how  the
 Chinese  friendship  would  be  in  the
 near  future.  For  the  tenth  day  they
 are  fighting  there  as  if  they  are  going
 to  conquer  the  entire  Vietnam.  That
 means,  our  foreign  policy  is  showing
 its  head  in  some  corner  or  the  other.
 When  I  point  out  all  these  things,  it
 is  not  done  with  an  idea  of  condemn-
 ing  it.  But  I  am  saying  all  these
 things  with  an  idea  that  you  can
 correct  all  these  things  in  the  near
 future  so  that  we  can  walk  with  head
 erect.  In  the  internal  policy  if  we  are
 ong  3  am  sure  our  foreign  policy  would
 have  been  reflected in  a  better  fashion,
 The  President  welcomed  us  to  this
 session  and  he  hoped  that  we  will  have
 a  better  discussion  in  this  budget

 seagion  in  the  hope  that  we  will  come
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 forward  with  many  mere  prepositions,
 in  order  to  lift  the  country  up  from
 the  economic  stagnation.  There  15  the
 Special  Courts  Bill  which  is  coming
 up  for  the  discussion.  We  see  the
 compliment  that  is  given  to  the  Forty-
 fifth  Amendment.  But  I  cannot  see
 how  the  President  failed  to  say  that
 the  opposition  parties  cooperated  to
 the  maximum  in  passing  that  Forty-
 fifth  Amendment.  Everything  is  given
 only  to  the  ruling  party  as  if  it  is
 their  child.  They  fail  to  mention  the
 cooperation  extended  by  the  opposition
 parties.  That  is  why  I  say,  the  Presi-
 dent  must  be  impartial  in  his  statemen,’
 He  must  have  appreciated  in  what  way
 all  the  opposition  parties  in  this  coun-
 try  cooperated.  That  is  the  reason
 why  I  say  that  this  country  is  not  only
 for  the  320  members  of  the  Janata
 Party  but  for  the  544  Lok  Sabha
 Members  who  are  ruling  this  country.
 So  the  President  must  have  mentioned
 in  what  way  the  opposition  parties  had
 cooperated.  But  if  you  have  to  single
 out  certain:  people,  that  is  not  right.
 I  felt,  after  30  years,  in  the  3ist  year
 at  least,  the  President  will  come  for-
 ward  with  a  statement  in  his  Address
 which  will  help  us  to  have  a  say  and
 that  say  will  help  this  country  to
 march  forward  in  a  better  fashion.

 at  रेखा  शा  सुमन  (दरभंगा)  :  तपाध्यक्ष  महोदय,
 सवन  में  जो  धनबाद  प्रस्ताव  वस्तुत  हुआ  है,  मैं  उस  का
 हार्दिक  समर्थन  करता  हूं  ।

 पिछले  कई  दिनों  से  पक्ष  विपक्ष  में  वाद-विवाद
 चल  रहे  हैं।  हमारा  यह  सदन  विश्व  का  सब  से  बड़ा
 लोकतांत्रिक सदन  है  और  दस  में  उच्चारित  एक  एक
 शब्द  विश्व  के  पंचमांश  जन-समुदाय को  अभावित
 करता  है।  अतः जाद  यहां  विवाद  के  लिए  नहीं,  जनता  के

 -संवाद के  लिए  होना  'बनिये ।  राजनैतिक  दांव-
 बेच  के  लिए  नहीं,  देश  की  कटि-कोटि  मानवता  की  सुख-
 समाधि  के  चिह्न  के  लिए  होना  चाहिये  ।

 मैं  उस  प्रसंग  में  शिवपति  के  इस  अंतिम  वाक्यांश
 से  प्रश्न  विचार  प्रारम्भ  करूंगा:

 “मह  देश  एक  न्यायसंगत  सामाजिक ओर  भारिक

 अक
 आगे  बढ़ता  रहेगा,

 बरतें कि  इस  लक्ष्य  की  आप्ति  के  लिंग  हम  सब  मिलकर
 कोशिश  करें  ।  दृष्टिकोण  क्र  होवे  हुए  भी  हमें  अपने
 उद्देश्यों  में  एकता  साने  की  कोशिश  किसी  |
 साथ  ही  हमें  गि  कि  न  हम  देखे  काम  करें

 न
 बात  कहें  और  न  रेलवे  अपनाये  जो  करें
 wel  a  aries,  में  बाधक हों  ”
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 ae  एहसास देना  होगा  कि  भाप  इस  मुस्क  में  यकसां

 सर  एक  महरो  की  दलित  थे  विनय  हारी
 ह

 यूनिवर्सिटी  के  नाम  डरना
 ्  र्  श  ह्  के  ई,  इस  कौम  की
 आजादी  के  लिये  लड़ी  और  के  साथ-साथ
 उसने  अपने  आपको  वाबस्ता  किया ।  जो  अक्सियर्ते

 आपकी  मुद्दा  अमानत  हैं.  उन  से  वाबस्ता  होकर  उसका भराली  वापिस  होना  चाहिये  जिसको  सियासी
 अमराज़  और  मसलिहतों  की  बिनाह  पर  मस्त  किया  गया
 था  ।  जनता  सरकार  को  चाहिये  कि  उन  मसल बतों  से

 “नक मुझे  दुख  है  कि  सदर  जम्हूरियत-ए
 एड् समे ंमें  उस  सिलसिले में  कोई  एश्योरेंस  नहीं दी
 ऋ  है

 कहां  तक  हमारी  खारिज  पालिसी  का  ताल्लुक
 है  उसके  मुताल्लिक  काफ़ी  कुछ  कहा जा  सकता
 है।  लेकिन  में  इस

 बात  सयरे-जम्हरियाए-हिव केउनअलफ़ाफ को  दोहराना  भाहता  हूं
 का  असर  तमाम  दुनिया  में  एक  माना  हुआ  असर  है।

 अरक  ट
 क्या  हो  रहा  है?  हमारे

 हमसायों  के  साथ  ताल्लुकात महज़  सियासी  मस-
 लहरों पर  मबनी  नहीं  होने  चाहिएँ,  बल्कि  हम  अपनी

 करें ।  355
 र  भि

 3

 दनपच्चेग
 हाक,  [कह मला हैं,

 क

 अत क
 हमें  अ  भी  महफुज

 *SHRI  GANANATH  PRADHAN
 (Sambalpur):  Mr.  Deputy-Speaker
 Sir,  at  the  very  outset  1  would  like  to
 extend  my  thanks  to  you  for  having
 given  me  an  opportunity  to  participate
 in  this  motion  of  thanks  to  the  Presi-
 dent  for  his  address  to  the  Joint
 Session  of  Parliament.  I  welcome  this
 motion  of  thanks  and  support  it  whole-
 heartedly.  The  former  Government
 had  not  given  priority  to  rural  develop-
 ment  whereas  our  Janata  Government
 has  given  priority  to  rural  development
 ever  since  it  came  into  power.
 During  the  rule  of  the  former  Govern-
 ment,  our  poor  and  innocent  people
 of  the  rural  areas  were not  able  to
 voice  their  difficulties,  nor  were  they
 free  to  do  so,  Now,  after we  came  into
 power,  a  feeling  has  developed  among
 them to  do  something good  for  the
 country.  The  Government  has  some
 guildelines  which  will  favour  our  peo-
 ple.  Neceasary  instructions  have  been

 *The  original  speech  was  delivered  in  Oriya,  कै

 |
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 given 19  the  officers  to  ssfeguard  ‘the
 interest  of  the  rural  people.

 In  the  new  plan  of  the  Janata  Gov-
 ernment  due  priority  has  been  given
 to  ‘agricultural  development.  While
 speaking  about  down-trodden  people
 we  lay  emphasis  on  the  60  to  80  per
 cent  of  the  people  living  in  the  villages,
 who  are  below  the  povertyline.  Steps
 should  be  taken  to  see  to  their  welfare
 in  all  respects.  I  am  happy  that  hon.
 the  President  has  clearly  ‘mentioned
 in  his  address  about  the  village-orient-
 ed  plan  and  programme  which  we  are
 now  going  to  implement.  It  is  high  time
 to  implement  such  programmes  for
 the  upliftment  of  the  backward  people
 living  in  the  rural  areas.  With  much
 pain  and  anguish  I  would  like  to  re-
 mind  our  Government  to  look  into  this
 matter  of  implementation.  I  said  so
 because  the  previous  Government  was
 not  serious  about  it.  That  is  why  no
 remarkable  development  took  place  in
 the  agricultural  sector,  particularly  in
 the  rural  areas.  I  urge  this  Govern-
 ment  to  see  as  to  how  all  plans  and
 programmes  will  be  completed  within
 &  time-bound  programme.  We  are
 spending  crores  of  rupees  in  the  name
 of  this  plan,  but  the  people  of  rural
 areas  are  still  in  an  under-developed
 condition.  Therefore,  it  is  our  first
 and  foremost  duty  to  see  that  the
 money  allocated  under  different  heads
 is  fully  and  properly  utilised.

 Sir,  our  people  in  the  villages  are
 facing  a  lot  of  difficulties  in  this  day-
 to-day  life.  We  should  realise  their
 difficulties  and  try  to  eliminate  them
 without  amy  delay.  Though  the  aim
 of  our  Government  is  to  make  all
 village-oriented  plans  a  success  but
 due  to  the  lack  of  report  between
 officers  concerned  and  the  representa-
 tives  of  the  people  we  are  not  able
 to  achieve  our  goal.  I  am  sorry  that
 this  has  happened  even  during  the
 last  two  years  of  our  Janata  rule,  Our
 investments  are  confined  to  a  limited
 Bphere.

 ग  am  ‘proud  to  say  in  this  House
 that  we  have  got  abundant  resources
 in  our  country.  If  these  are  properly
 utilised,  Iam  sure  our  people  be
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 benefited  to  a  great  extent.  The  Gov-
 ernment  is  planning  to  eliminate  un-

 employment  within  ten  years.  But  it
 is  not  so  easy  as  we  consider  it.  It  is
 just  Hke  crossing  the  long  and  tortuous
 chain  of  the  Himalayas.  LE  we  work
 in  the  way  we  have  been  working,  we
 cannot  eliminate  unemployment  with
 the  stipulated  period.

 While  saying  a  few  words  about  the
 rural  economy,  I  would  like  to  point
 out  that  we  have  millions  of  acres  of
 fallow  land.  If  we  form  a  land  army,
 it  can  be  engaged  in  irrigation.  Thus
 our  fallow  land  will  be  brought  under
 cultivation  and  our  production  will
 increase.  I  am  sorry  that  nothing  to
 this  eifect  has  been  said  by  the  Presi-
 dent  in  his  address.

 One  more  thing  I  would  like  to  point
 out  about  the  Ashok  Mehta  Com-
 mittee.  This  Committee  has  suggested
 some  more  effective  measures,  besides
 a  decentralised  system  of  rural  plann-
 ing  and  development  in  the  working
 of  the  Panchayat  Raj  institution.  The
 Government  should  work  out  the
 suggestions  of  the  Ashok  Mehta  Com-
 mittee  immediately,  so  that  we  can
 create  a  healthy  atmosphere  at  the
 Panchayat  level.  Our  rural  economy
 will  be  strengthened  and  there  will  be
 proper  rapport  between  the  officers  and
 our  people.

 Sir,  if  we  look  to  the  activities  of
 our  representatives  at  present,  we  will
 see  that  the  representatives  on  one  side
 and  the  officers  implementing  these
 works  on  the  other  have  no  coordina-
 tion.  Both  power  and  economy  should
 be  decentralised,  Everything  should  be
 village-oriented.  We  should  give  all
 sorts  of  financial  assistance  to  the  peo-
 ple  living  in  the  villages.

 अवि  नक  गे  ह
 आडंबर।

 उपाध्यक्ष  महोदय,  जम्हूरिया  पर  बहस
 के  दौरान इस  हैवान  में  एक-वो  भित  दत
 होने  चाहियें  ।

 MR.  DEPUTY  SPEAKER:  Order,
 order.  There  are  two  Ministers,

 औ  कशबराब  धौड़ग  :  जज  तक कि  यहां  पर
 कैबिनेट  मिनिस्टर  न  बायें  आप  पांच  मिनट  के  लिये
 हाउस  को  एड जाने  कर  दीजिये  ।
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 SHRI  GANANATH  PRADHAN:  Mr.
 Deputy-Speaker  Sir,.....

 MR:  DEPUTY-SPEAKER:  Yes,  please
 ask  some  Cabinet  Minister  to  come.

 भी  केशवराम  शोंक गे  :  यह  इस  हाउस की
 असली  है।

 SHRI  GANANATH  PRADHAN:  Mr.
 Deputy-Speaker,  Sir....

 MR.  DEPUTY  SPEAKER:  You  have
 made  your  point.  Please  take  your
 Seat.  The  House  is  not  going  to  be
 adjourned  for  this  purpose.  I  have
 already  askeq  them  to  call  a  Cabinet
 Minister.

 SHRI  KESHEVRAO  DHONGDE:
 There  is  no  quorum.  Let  a  Cabinet
 Minister  come,

 MR  DEPUTY-SPEAKER:  Mr.  Pra-
 dhan  may  continue.  It  is  desirable
 that  a  Cabinet  Minister  should  be  ask-
 ed  to  come  immediately.

 aft  लेशबराध  बाँगे:  उपाध्यक्ष  महोदय...
 (स्यान)...
 SHRI  GANANATH  PRADHAN:  Mr.

 Deputy-Speaker,  आ  the  agriculture...

 MR.  DEPUTY-SPEAKER:  I  have  al-
 ready  heard  your  point.  There  is  no
 use  of  keeping  on  repeating  it.  I  have
 already  asked  the  Minister  to  call  a
 Cabinet  Minister.  What  is  the  use  of
 wasting  the  time  of  the  House?  You
 are  unnecessarily  interrupting  his
 speech.  He  has  been  interrupted  at
 least  four  times.

 *SHRI  GANANATH  PRADHAN:
 Mr.  Deputy  Speaker,  Sir,  we  have

 -suecessfully  planned  our  food  policy.
 Foed  crops  and  other  essential  com-
 modities  are  available  in  plenty  in  all
 parts  of  our  country.  At  the  same
 time  we  have  achieved  success  in  ex-
 porting  foodgrains  to  foreign  countries.
 But  I  am  sorry  to  say  that  the  farmers
 have  been  neglected.  They  are  not
 getting  the  remunerative  market  price
 for  their  foodgrains,  They  are  facing
 a  lot  of  difficulties  due  to  the  fact  that
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 the  prices  of  the  different  commodities
 other  than  food  ह  have  gone.  up.
 Most  of  the  time  they  face  financial
 instability.  Therefore,  I  would  like  to
 suggest  to  our  Government  to  main-
 tain  the  balance  between  the  agricul-
 tural  goods  and  the  industrial  products.
 All  essential  commodities  should  be
 available  to  the  farmers  at  a  very
 nominal  rate.

 The  whole  difficulty  with  us  is  only
 due  to  the  monopoly  of  the  capitalist.
 Proper  steps  should  be  taken  by  the
 Government  to  abolish  for  goed  their
 monopoly.  The  unemployment  pro-
 blem  is  increasing  day  by  day  parti-
 eularly  in  the  rural  sector.  Millions
 of  acres  of  land  in  our  country  are
 not  irrigated.  Therefore,  the  forma-
 tion  of  land  army  in  the  village  areas
 is  a  good  suggestion.  The  land  army
 can  be  utilised  for  the  purpose  of
 irrigation.  This  would  result  in
 stepping  up  production.

 Our  farmers  in  the  rural  areas  are
 very  poor.  They  do  not  get  quality
 seeds,  fertilisers  and  other  agricultural
 €quipment.  How  can  we  expect  more
 production  from  their  flelds?

 16.00  hrs,

 Sir,  I  am  happy  to  say  that  our
 President  has  given  the  indication  of
 laying  more  emphasis  on  small  seale
 and  cotiage  industries.  The  former
 Government  had  also  made  such  a  type
 of  announcement,  but  no  remarkable
 progress  has  been  made  so  far.  The
 large  scale  industries.  Let  the  Tatas
 day  by  day.  I  do  not  like  te  say  that
 there  should  not  be  any  है है  in
 large  scale  industries.  Let  the  Tatas
 and  Batas go  ahead.  At

 ee  pd time  there  should
 म

 be.

 this  head.  I  do  not  believe  that  only

 *The  original  speech  was  delivered  in  Ortya.
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 or  §.C.  and  3a  students we  can  achiave
 our  goal.  Our  plan  should  be  such
 that  our  children  come  up  ag  the  good
 citizens in  future.  It  is  clearly men- tioned  in  our  Constitution  to  take  all
 possible  steps  to  educate  all  people  of
 our  country.  But  we  have  not  yet  be-
 come  able  to  eliminate  illiteracy  total-
 ly.  However,  I  am  happy  to  say  that
 our  Janata  Government  is  determined
 to  take  some  bold  steps  in  this  regard.
 It  is  a  matter  of  great  regret  that  the
 public  schools  and  convent  schools  are
 still  existing  in  our  country.

 There  are  many
 Municipality  areas.
 admitted  to  those  schoolg  get  all
 facilities  in  the  -educational  field.
 Even  the  children  of  the  sweepers  or
 the  poor  people  get  all  facilities  in
 education,  whereas  the  children  in  the
 rural  areas  are  not  able  to  avail
 these  opportunities  as  there  are  no
 schools  there.  The  children  of  the
 I.  A.  &  officers  and  Ministers  get
 enough  opportunities  whereas  the
 children  of  the  poor  farmerg  living  in
 the  rura]  sectors  remain  uneducated
 In  this  context  I  would  like  to  suggest
 to  our  Government  to  eliminate  this
 disparity  by  opening  educational  insti-
 tutions  in  a  large  number  in  the  rural
 areas.

 schools  in  the

 att  शमल  शमगोषाल  |: अ  (निजामाबाद): म्यूनि-
 सिपल  स्कूलों  को  भी  पब्लिक  बनाने के  वास्ते
 अपनी  गवर्नमेंट को  ओल  दीजिए  ।,जो  पब्लिक  स्कूल  हैं,
 उनको  नीचे  लाने  की  जरूरत  नही  हैं।

 SHRI  GANANATH  PRADHAN:  I
 agree  with  my  hon.  friend.  I  do  not
 Mean  to  say  that  I  am  anti-English  or
 anti-public  schools.  Our  farmers  are
 not  able  to  pick  up  the  court  language
 because  the  advocates  and  the  judges
 speak  in  English  whereas  the  clients
 and  the  accused  speak  in  their  mother
 tongue.  Therefore,  I  would  like  to
 urge  the  Government  to  introduce
 regional  languages  in  recording  the
 Proceedings  of  the  courts.  Apart  from
 this,  mother  tongue  should  be  given
 first  priority  in  all  public  placez  We
 should  finalise  our  education  policy
 without  any  delay.  It  should  be  agri-
 culture-oriented:  While  speaking  about
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 the  rural  medical  facilities,  I  would’
 like  to  say  with  much  sorrow  and&
 anguish  that  thousands  of  people  in  the-
 rural  areag  suffer  and  die  in  absence-
 of  medical  aid  due  to  shortage  of
 doctors;  nor  do  they  have  money  to:
 consult  the  doctor  or  purchase
 medicines  when  they  fall  iL  In  the
 urban  areas  people  get  all  sorts  of
 medical  facilities.  I  am  happy  to  say
 that  our  Janata  Government  are  deter-
 mined  to  give  medical  facilities  to  the
 villagers  upto  a  possible  extent.  I  do-
 not  know  much  about  other  States,
 but  so  far  as  Orissa  ig  concerned,  our
 State  Government  has  failed  to  give
 proper  medical  ald  to  our  people,  It
 is,  in  fact,  our  misfortune.

 Lastly,  I  would  like  to  suggest  to-
 our  Government  to  see  that  all  works.
 including  the  industrial  and  develop-
 mental  works,  be  completed  within  a
 time-bound  programme.

 With  these  words  I  conclude.

 16.05  hrs.

 [Sumi  N.  K.  SHEMWALKAR  in  the  ChairT

 SHRI  BEDABRATA  BARUA.
 (Kaliabor):  Mr.  Deputy-Speaker  Sir,  it
 has  been  said,  by  the  time  the  year  for
 which  the  President’s  Address  has
 been  made  is  over,  the  Janata  Party
 would  have  completed  three  years  in
 office.  Two  unproductive  years  have
 passed  by.  In  these  two  years,  the
 Janata  Party  has  not  been  able  to  for-
 mulate  its  policies  and  the  President's
 Address  still  contains  promises  about
 formulating  certain  policies  of  vital
 importance  to  the  nation.

 When  a  political  party  comes  to
 power,  it  is  assumed  that  the  political
 party  has  formulated  its  policies  and
 that it  has  got a  consistent  and
 nationally  appHcable  policy  frame.
 But  unfortunately  the  party  came  to
 power  first  and  it  is  still  grappling  for
 a  policy.  This  has  caused  widespread
 regrets  over  the  whole  range  of  policies
 and  there  has  been  not  a  single  gain.
 When  a  political party  which  was  in
 power  for  30  yeare  is  overthrown  by
 the  electoral  process,  the  nation  is
 entitled  to  expect  certain  gains  in
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 ‘certain  areas.  There  could  be  certain
 set-backs  and  certain  fixed  ways  of
 ‘thinking  for  a  ruling  party.  But  one
 had  expected  at  least  certain  changes

 din  the  policies  of  the  Janata  Party.  In
 fact,  not  even  in  one  area  of  national
 life  there  has  been  any  progress  made.

 Even  on  matters  where  I  should
 think  that  the  nation  was  very  much  in
 the  wrong  or  our  political  process  was
 wrong,  such  as,  the  costly  process  of
 elections,  only  promises  are  being

 ‘made.  What  is  the  reality  today?  The
 reality  is  that  political  collections  are
 being  made  in  huge  amounts  and  the
 same  process  is  gone  through  every
 day.  The  elections  are  becoming  cost-
 ly.  The  present  position  is  that  in
 most  of  the  by-elections  that  have  been
 fought  I  am  told  on  great  authority,
 that  crores  of  rupees  have  been  spent
 on  both  sides.  There  should  have  been
 a  change  here.  The  Janata  Party  should
 have  given  this  bonus  at  least  to  the
 country.  Instead,  this  problem  has
 been  accentuated.

 Even  on  the  matter  of  intermediate
 technology—the  Janata  Party  was  very
 vocal  about  peasants;  about  cultiva-
 tors,  about  small  industries;  about
 unemployment  and  all  that—we  do  not
 know  what  intermediate  technology  is
 being  advanced  by  the  Janata  Party.
 In  fact,  I  am  sorry  to  find  that  today
 the  Janata  Party’s  industrial  policy  is
 oriented  towards  multinationals  and
 towards  big  business.  When  a  policy
 is  oriented  towards  multinationals  and
 big  business,  it  means  that  the  techno-
 logy  will  be  utilised  to  replace  labour.
 And  that  is  being  done.  If  anyone

 “were  to  study  the  Janata  Party's  foreign
 -‘eollaborations  that  have  been  approved
 ‘in  the  last  two  years,  one  would  see
 that  there  is  the  same  process  of  re-
 ‘placement  of  labour  by  sophisticated
 technology.  It  is  intended  to  supply

 ‘the  goods  required  for  the  elite  and
 that  is  continuing.

 The  country  has  gone  back  in  every
 area,  It  is  the  national  movement  that
 gave  to  the  Congress  Party  secuiarism,
 socia]  national  security  national  honour
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 scientific  research  and  self-reliance.
 tr  all  these  areas,  there  has  been  a  set-
 back.  Land  reforms  have  been  given
 a  goby.  Although  the  President's
 Address  promises  that  land  reform  laws
 will  be  made,  it  is  not  a  question  of
 laws;  it  is  a  question  of  implementa-
 tion  of  the  law.  The  moment  the
 Janata  Party  came  to  power,  the  peo-
 ple  to  whom  land  had  been  distributed
 were  ousted  over  the  whole  range  of
 North  India.  It  is  a  fact  which  any-
 body  could  see;  it  did  happen.  There-
 fore,  it  is  not  a  question  of  formulation
 of  policy;  it  is  a  question  of  will  and
 implementation  of  land  reforms,  But
 here,  even  what  was  implemented  has
 been  set  at  naught.

 The  other  set-back  is  in  the  srea
 of  caste  struggle.  The  Janata  Party's
 coming  to  power  heralds  a  new  class
 struggle.  It  is  more  or  Jess  a  caste
 struggle,  but  it  is  not  a  struggle  by  the
 Harijans  who  are  oppressed  but  it  is
 landed  peopie  who  have  utilised  this
 class  struggle,  and  it  has  come  (ए  top.
 When  the  Congress  Party  was  in  power
 I  know  there  were  caste  problems,  but
 not  in  thig  parliament.  Here,  the  count-
 ing  of  heads  never  took  place  on  the
 basis  of  caste.  But  today  the  entire
 elections  have  been  reduced,  in  vast
 areas  in  India,  into  caste  elections,  and
 caste  voting  and  it  is  openly  coming
 out  in  the  Press  that  voting  would  be
 entirely  decided  by  the  caste  factor.
 So,  this  is  another  set-back  to  the
 national  ethos,  brought  about  in  the
 two  years  of  Janata  rule.

 The  language  issue  was  there,  sim-
 mering  for  some  time,  but  in  the  two
 years  of  Janata  rule  it  has  divided  the
 country  into  two  parts;  and  no  attempts
 have  been  made  by  the  ruling  party  to
 understand  the  feelings  of  the  people
 of  the  South.  Instead  of  healing  the
 wounds  of  the  language  struggle  only
 efforts  have  been  made  to  divide  the
 country.  This  set-back  to  our  national
 unity,  which  we  can  very  clearly  see.
 seems  to  be  a  harbinger  of  great  dis-
 aster  for  the  country.

 Now,  there  are  a  number  of  contra-
 dictions  3५  the  Address.  उ  will  just
 point  out  one  of  them.  In  paragraph
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 14  the  President  says  that  steps  taken
 by  the  Government  to  relax  the  regime
 of  controls  are  bearing  fruit  and  that
 a  Committee  is  going  into  the  question
 of  further  possible  relaxations  in  the
 regime  of  controls.  Now,  if  controls
 are  to  be  relaxed,  what  does  it  mean?.
 It  means  the  trading  activities  will  be
 given  a  free  hand.  But  then,  in  para-
 graph  22,  the  opposite  has  been  said:

 “&  viable  production-cum-distribu-
 tion  scheme  has  been  drawn  up  in
 accordance  with  the  recommendation
 of  the  National  Development  Coun-
 cil....".

 So,  the  Government  has  made  the
 President  make  contrary  statements  in
 the  same  speech.

 There  are  plenty  of  mis-statements
 and  contradictions.  I  will  point  out
 one  mis-statement  that  generation  of
 electricity  is  no  longer  a  constraint.
 The  fact  is  that  power  is  extremely
 scarce  and  even  in  areas  where  the  per
 capita  power  consumption  is  the  lowest
 no  industry  could  be  started  because  of
 lack  of  power.  In  my  state  of  Assam,
 in  the  north-eastern  region,  power
 shoriage  is  endemic,  but  no  effort  has
 been  made  to  see  that  power  is  sup-
 plied  equally.  The  production  of  power
 should  be  equalised  so  that  power  itself
 is  ४  generator  of  industries.  We  have
 not  wantea  all  types  of  concessions,
 but  the  backward  states  can  certainly
 demand  that  there  should  be  equality  in
 the  distribution  of  power  and  avail-
 ability  of  power.  That  is  exactly  what
 is  not  there.  But  the  point  is  that
 today,  both  in  Calcutta  which  is  a
 developed  city  and  in  Assam  which  is
 not  a  developed  State,  power  15  scarce.
 There  is  power  shedding,  whatever  may
 be  the  reasons—~I  don’t  want  to  go  into
 the  reasons  now.  But  it  is  a  total  mis-
 take  to  say  that  electricity  generation
 15  no  longer  a  constraint.  It  is  a  very
 big  constraint  on  industry  as  well  as
 on  the  public.

 Now,  law  and  order  is  a  matter
 which  has  been  rgentioned  several  times
 by  severz3  Members,  but  the  point  that
 was  missed  is  that  law  and  order  in
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 the  country  today  has  gone  down  be-
 cause  of  Government  connivance.
 Government  is  not  able  to  employ  ‘be-
 usual,  ordinary  laws  at  its  disposal.
 When  the  Janata  Party  came  to  power,
 Or  even  before  that,  they  used  to  say
 that  Emergency  was  not  necessary.  I
 also  think  that  Emergency  is  a  colonial
 residue,  it  is  a  hang-over  of  the  colo-
 nial  times;  it  did  not  work  because  it.
 leq  to  more  corruption  ultimately  for
 all  to  see,  But  the  Janata  Party  did
 say  that  the  usual  machinery  of  the
 law,  the  usual  statutes,  were  available
 for  the  Government  and  that  those
 should  be  used  for  the  maintenance  of
 an  ordered  system  in  the  country.  I
 would  not  like  to  dwell  on  this  at
 length;  Ido  not  have  the  time.
 What  exactly  is  happening  through-.
 out  the  country?  One  can  ask  any
 officer  who  has  to  maintain  law  and
 order  in  the  country,  and  he  will
 certainly  tel]  you  that  he  has  orders
 not  to  interefere  even  on  matters
 where  it  is  necessary  for  the  admini-.
 stration  to  see  that  law  is  properly  en-
 forced.  This  is  totally  a  political
 failure,  this  is  a  disquieting  develop-
 ment  which  has  continued  all  the  two
 years  of  the  Janata  rule.  It  can  no-
 longer  be  said  that  it  is  just  the  conse-
 quence  of  an  ‘uncorking  effect.’  Dis-
 order  has  become  endemic  through-
 out  the  country.

 In  my  State  there  was  a  border  pro
 blem  which  was  thought  to  generate:
 some  heat.  But  it  led  to  a  massacre.
 This  massacre  in  cold  blood  took  place-
 on  the  5th  January  early  morning  in
 my  constituncy  bordering  Nagaland.
 It  is  a  story  of  extreme  cruelty  and
 murder.  I  am  sorry,  this  was  allowed
 to  take  place.  The  Central  Government
 is  present  in  Nagaland  in  the  border
 aren.  The  Assam  Government  is  pre-
 sent  in  its  own  area.  The  Nagaland
 Government  is  present  in  its  area.  Be-
 cause  of  the  insurgency  situation  deve-
 loping  in  Nagaland,  it  was  well  known
 tha:  the  Centre  wag  having  some  ear,
 some  war  of  knowing  what  was  hap-
 pening,  The  likelihood  of  this  attack
 was  known  to  the  common  people  on’
 my  side  in  Assam,  and  it  was  the  peo-:
 ple  who  were  affected  earlier  had  Tesi
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 ‘ported  to  the  Government.  It  is  on
 record.  But  no  precaution  was  taken.
 When  I  went  immediately  after  the  in-
 ‘cident,  I  was  told  by  the  people  who
 were  supposed  to  maintain  law  and
 order  there,  the  police  battalions  and

 -others,  that  they  had  no  orders  to  shoot
 to  defend  the  people  when  they  were
 being  attacked.  I  do  not  know  whe-
 ther  it  is  true,  but I  was  told  80.  Even
 ‘ten  days  after  the  incident,  it  was  said
 by  the  Home  Minister  that  the  Central
 Reserve  Police  and  the  Border  Secu-
 rity  Force  and  Army  hag  no  autho-
 ‘rity  to  interfere,  they  would  not  even

 “be  on  the  alert.  Fortunately,  the  Prime
 Minister  thought  otherwise,  and  he
 told  me  that  he  would  see  that  some
 Central  force  was  also  present  in  that

 etea.
 When  the  Congress  Party  was  in

 “power  in  Assam  and  also  at  the  Centre,
 there  were  a  lot  of  consultations.  But
 a  lot  of  misunderstanding  developed
 later;  I  am  sorry  to  say  that  both  sides
 ‘could  not  even  meet.  Ido  not  know
 who  is  responsible  for  this.  Today  the
 point  is  that  the  border  has  to  be  laid

 -down,  the  demarcation  has  to  be  done.
 Already  the  border  was  there,  the  de-
 marcation  was  there,  but  there  was  a

 -dispute.  Then  there  was  the  Sundaram
 Committee  which  gave  its  report;  it

 -guggested  that  the  border  should  be
 like  this.  Now  what  prevents  the
 Central  Government  from  putting  its
 foot  down  and  insisting  on  a  settlement
 and  thus  not  allowing  the  people  of
 that  border  area  to  be  continuously
 vigtimised  for  the  inability  of  ‘he
 two  State  Governments  to  agree  on  a
 settlement?

 Lastly,  somebody  has  to  go  into  the
 causes  of  this.  When  I  to'd  the  Prime
 Minister  about  this,  he  said  that  there
 would  he  no  inquiry  commission  ov  any
 high  level  probe.  1  did  not  objert  at
 that  time.  But  he  said  that  he  would
 have  an  inquiry  by  the  Central  Bureau
 of  Investigation  and  he  will  try  to  find
 out.  the.  persons  who  were  regpomsible.
 Now,  what-actually  happened  was  that
 the  persons  who  were  responaible have
 become  a  unknown  quantity...  3  do

 ‘mot  know.  So  many  peopie  lost  theiz
 “ives,  a2  matty  people  innjured-and  made
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 mand  a  probe  into  this,  Sir,  to  find
 the  causes  and  ag  to  why  this  wag.
 lowed  to  happen.  I  would  also  like
 know,  Sir,  from  the  Prime  Minister
 whether  the  report  of  the  CBI  will  be
 made  public  and  whether  we  will  be
 allowed  to  know  the  reasong  for  this
 type  of  disaster  which  was  imposed
 upon  my  people  and  the  people  of  my
 constituency.

 I  would  also  suggest  that  while  solv-
 ing  this  border  problem,  it  must  be
 borne  in  mind  that  my  State  has  been
 harassed  by  competing  claims  on  its
 territories  Out  of  the  former  Assam
 districts,  so  many  States  have  beén
 created  in  the  past  and  still  claims  are
 being  made  even  against  the  valley  of
 Assam  and  if  all  these  claims  on  dis-
 tricts  with  known  borders  are  con-
 ceded,  possibly  my  State  would  not
 exisL  and  disappear.  So,  I  demand  uf
 the  government  to  positively  lay  down
 its  policy  as  to  where  it  stands  in  re-
 gard  to  these  fantastic  claims  against
 my  State  and  the  borders  of  my  State.
 This  State  has  suffered  and  lost  much
 of  its  territory  through  qa  number  of
 operations  with  the  result  that  the
 State of  Assam  has  been  reduced to  a
 smaller  and  smaller  area  and  now  my
 state  is  not  prepared  to  allow  the  Cen.
 tre  to  equivocate  on  matters  which
 vitally  affect  us  and  I  would  demand
 of  the  Centre  to  make  clear  its  posi-
 tion  that  the  old  borders  will  be  main.
 tained  and  they  will  not  be  revised  to

 धन्वा्चि  का  प्रस्ताव  है  उनका  मेन  करता  हैं  ।
 अभी  मैभानमीय  साटे  जौ  का  भाषण  सेन  रहा  था
 ae  रारी  तरफ  यानी  ट्रेजरी  बेंच  की  तरफ  इशाक
 करकी  की  रहे  थे  कि  पार्टी के  लोगों  की
 इमरजेंसी  का  फी शिया  नहीं  गया।  लेकिन
 oe  भाषण  हमें लगा  कि
 जनता  पार्टी  फोबिया  नहीं  है,
 हां  साटे  शाइब  फरश्नडीसे को
 फोबिया  है  शानगीम  आरजे
 मे  कर्नाटक  में  इतनी  उलट  विया im  यह कत  कनकी  निराधार थी।  हैं भाके ली
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 ताकि  उसकी  रिपोर्टे  जल्दी  से  जल्दी  आये,  और  सरकारी
 नौकरियों में  DR.  BIJOY  MONDAL

 Sir,  Is  it.not  unparliamentary  if
 अर  लंगरों को  जो  एक्राधिपत्य,

 रिपोर्टे  का  कायेन्ययन कर  उस  को क् क  होगई
 आत्म  किया  जाए  t



 ‘SHRI  GOMNATH  CHATTERJEE:
 think  I  have  ‘been  very  polite  to-my

 bon..Member.  That  is  why  I  say  that
 the.  address  has  failed  to  enthuse  the
 people  of  this  country  and  it  has  also

 to  earn  credibility  of  the  people.
 Janata  Government's  assump-

 the  Power  is  the  result  of  the
 peoples:  verdict.  against  guthoritarianism
 end  economic  exploitation  of  the  vast
 and  teeming  millions  of  thig  country  by
 the  erstwhile  rulers.  The  Party  came
 to  power  with  great  popular  support.
 But  thanks  to  its  great  inaction  and
 mal-functioning  within  a  short  period
 of  time,  the  result  has  been  that  today
 the  political  rulers  in  the  Centre  are
 being  ruled  by  ४  all-pervasive
 bureaucracy  whose  hegemony  has
 increased  many  times  and  it  has  cor-
 roded  the  people’s  faith  in  the
 administration  and  the  Ruling  Party.

 Sir,  they  are  speaking  of  restoration
 of  the  democratic  rights,  but  it  is  the
 people  themselves  who  have  restored
 to  themselves  and  earned  for  them.
 seives  their  own  democratic  rights  and
 civil  liberties  and  they  have  thrown
 away  a  fascist  regime  into  the  dustbin
 of  history.  But  how  this  Government
 is  assuring  to  the  people  that  the  dark
 days  of  the  Emergency  will  not  engulf
 them  once  again?  Sir,  we  still  have
 provisions  in  the  Constitution  for  Pre-
 ventive  Detention,  for  declaration  of
 internal  emergency  with  all  the  risks
 of  its  abuse.  Sir,  we  have  seen  how
 they  dragged  their  feet  considerably
 before  scrapping  MISA.  What  we  pro-
 tested  against  was  the  attempt  of  the
 Ruling  Party  to  seek  to  remove
 the  aberrations  of  the  Emergency
 with  the  help  and  support  of
 the  perpetrators  of  the  vilest
 crimes  against  humanity  in  the
 country.  The  result  is  that  even  for
 amendment  to  the  Constitution  they
 hag  to  come  to  terms  with  those  people
 who  defiled  and  polluted  the  Constitu-

 tion  and  committed  a  rape  on  the  Con-
 stitution  of  this  country.  We  have
 seen how  many  people  even  in  the  rul-
 dng  party  have  faith  in  these  draconian
 ‘measures,  That  is  why,  one  of  the
 States  having  Janata  Government  pase-
 td  min-MISA.  We.  have  seen  how
 attomapty:  seve  anade  to  amend  the.  Cri-
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 minal  Procedure  Code  to  perpetuate
 the  law  af  preventive  detention  which
 they  had  to  withdraw  ultimately.

 They,  speak  of  restoration  of  demo-
 ‘cratic  rights,  but  we  fing  that  within
 two  years,  there  is  now  a  concered
 attempt  on  the  part  of  the  Central
 Government  in  this  country  to  deny  to
 the  working  class  in  this  country  their

 and  even  con-
 stitutional  rights.  Special  laws  have
 been  enacted,  notifications  have  been
 issued,  declaring  the  strike  of  the  Gov-
 ernment  employees  as  illegal.  One  of
 the  States  run  by  the  Janata  Govern-
 ment  has  dismissed  ten  thousand  em-
 ployees  of  the  State  Electricity  Board
 for  going  on  strike.  The  latest  at-
 tempt  by  them  is  to  foist  upon  the  peo-
 ple,  the  working  people  of  this  country,
 an  obnoxious  outrage  in  the  form  of
 Industria]  Relations  Bill  with  the
 avowed  object  of  curtailing  if,  not  ex-
 tinguishing,  valuable  and  democratic
 rights  of  the  working  people.

 The  Government,  through  the  Presi-
 dent,  may  misguide  itself,  by  describ-
 ing  the  Billaga  comprehensive  ap
 proach  to  the  establishment  of  sound
 labour-management  relations.  I  feel
 they  are  not  prepared  to  learn  lessons.
 But  they  should  remember  that  the
 working  class  in  this  country,  includ-
 ing  those  sections  of  the  working  class
 who  may  politically  bear  affinity  to  ihe
 ruling  party  in  this  country,  unitedly,
 as  never  before,  and  universally  have
 condemned  this  atrocious  piece  of  legis-
 lation  and  it  is  a  matter  of  great  con-
 cern  that  the  President  in  his  Address
 has  said  that  the  Bill  deserves  earnest
 and  early  consideration  .by  the  hon.
 Members.  They  ought  to  realise  thet
 this  is  a  Bill  which  is  as  draconian  as
 one  of  the  so  many  emergency  legisla-
 tions  ag  wesaw  and  it  will  mean  noth-
 ing  but  a  declaration  of  war  on  the
 working  class  of  this  country  and  the
 Government must  be  prepared  to  face
 that  situation,  but  we  hope  that  good
 sense  will  ultimately  prevailon  them

 of  this  country,  the  working  class

 wilt  not.  precitate  matters but  will
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 ‘the  Bill  a  decent’  burial;  which  is  the
 only  fate  that  it  deserves.

 The  Government  has  been  spéaking
 of  and  the  President  has  also  referred
 to  the  improvement  of  the  rural  econo-
 ‘my  ‘in  this  country..  The  President,  in
 ‘his  Address,  has  mentioned  that  there
 is  now  increased  foodgrains  and  indus-
 trial  production  leading  to  the  price
 levels  remaining  stable  and  essential
 commodities  and  consumer  goods  being
 easily  available  throughout  the  coun-
 try,  but  what  has  not  been  referred
 to  ig  that  more  and  more  people  are
 today  below  the  poverty  line;  more  and
 more  people  have  less  and  less  purchas-
 ing  power  in  the  country.  The  rural
 people  in  this  country  have  hardly  got
 the  benefits  of  increased  production,
 either  agricultural  or  industrial,  and,
 therefore,  whatever  are  the  benefits  of
 increased  production,  these  have  gone
 to  the  hands  of  a  fewer  people  in  this
 country,  the  rich  people,  the  affluent
 sections  of  the  people  in  the  rural  and
 urban  areas  and  the  fate  of  the  com-
 mon  people  has  worsened,  but  unfortu-
 nately,  there  is  no  reference  to  that  in
 the  Address.

 So  far  as  the  rural  sector  is  concern.
 ed,  what  is  of  greatest  concern  to  all
 the  people  is  the  fall  in  the  prices  of
 the  agricultural  produce.  There  is  not
 #  word  about  it  in  the  whole  Address
 and  the  Government  does  not  seem  to
 be  concerned  at  all,  And  as  a  result,
 to  day  the  people  who  are  growing
 them  and.  whose  future  and  sustenance
 depend  on.  getting  a  proper  price  for
 them,  are  in  a  worse  economic  condi-
 tion.  In  view  of  this,  those  who  had
 small  land-holdings  are  becoming  land-
 jess.  They  are  selling  away  their
 lands,  for  their  bare  sustenance,  There
 is  no  awareness  of  this  reality  in  this
 gountry..  The  Government  seems  to  be
 patting  its  back  on  the  artificial  in-
 crease  in  agricultural  and  industrial
 ‘production  which  has  made  no  impact
 on  the  people.  On  the  other  hand,  it

 ¥s  affecting  the  common  people  in  this
 country,  because  there  is  no  price  con-
 ‘trol

 “Bo  tar  as  ‘aaseav  is comme te
 ah  Sell  in  it  being  dane? Te. it te.  it
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 rich,  who  ere  controlling  the!  Industry
 to-day,  ot  to  effect:  the  demooritization
 of  black  money  operators  in  the  ‘coun-
 try?  We  do  not  find  any.  other  reason
 $  justify  it.  ‘There  is  no  attenipt  to
 secure  a  minimum  .  price  to  the  pro-
 ducers  of  agrioultural-  produce.  0
 ‘the  other  chang,  they  are  having  decon-
 trol,  whieh  is  allowing  big  industrial-
 ists  complete  freedom  in  controlling
 the  market,  for  their  own  ends.

 So  far  as  essential  commodities  are
 concerned,  both  in  urban  and  rural
 areas  we  hear  that  9  or  10  essential
 items  will  be  distributed  through  the
 public  distribution  agencies.  We  find
 that  a  conference  was  held.  From  the
 very  beginning,  the  West  Bengal  Gov-
 ernment  has  ‘been  sending  proposals
 to  the  Central  Government,  but  that
 scheme  has  remained  a  scheme  on
 Paper,  and  inspite  of  our  repeated  de-
 tMmands  and  requests,  we  don't  find  any
 worth  while  scheme.  Although  we  are
 told  that  sometime  later  this  year  it
 ‘will  be  there,  it  dees  not  appear  that  it
 will  really  be  brought  into  existence,

 So  far  as  land  reforms  are  concerned,
 even  yesterday  Mr.  Barnala  gave  cer-
 tain  figures,  but  I  am  sure  Government
 will  realize  that  all  those  statistics  are
 mere  eye-wash.  The  real  people  have
 not  been  benefitted.  For  30  years,
 these  land  reforms  have  remained
 merely  as  some  provisions  on  paper,
 and  something  illusory.  The  Left
 Front  Government  in  West  Bengal  are
 trying  to  introduce  the  lang  reforms
 legislation  and  trying  to  secure  the
 rights  of  the  actual  cultivators,  but
 serious  obstacles  are  being  placed  in
 their  way.  Apart  from  fudicial  res-
 traints,  1  am‘very  sorry  to  say  that
 even  their  own  party-men  are  creating
 obstacles  in  the  implementation  of

 the
 land  reform:

 legislation.
 According  to  the  President's  ‘estrese,

 ‘6.48  lakh  hectares  have  been  distribut-
 ed  to  the  landless:  ‘But  these  figures,
 without  any  ‘break-up  as  te  what  had
 ‘been  done  in  ech  State,  are  ——
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 ok  very  vital  question  about  which  no
 reference  has  been  made,  is  the  ques-

 tion  of  Centre-State  relations.  I  is
 dhe  experience  of  the  people  that  for  a

 broader  and  all-embracing  development
 +  Of  this  country,  it  is  essential  that  the

 States  should  have  greater  resources.

 The  States  have  got.  responsibility,
 apart  from  the  political  control  that  is
 being  exercised  from  Delhi  over  the

 “States.  The  economic  control,  the
 financial  control  from  Delhi  is  inhibit-
 ing  the  functioning  of  the  States  in  im-
 Blementing  various  public  beneficial
 measures.  That  is  why,  the  left  front
 government  in  West  Bengal,  for  the  last
 two  years,  have  been  pressing  for  this.
 And  Iam  very  glad  to  say  that  various
 other  Chief  Ministers  of  different
 States  of  different  political  hues  have
 also  realised  that  without  greater  fin-
 ancial  resources,  it  is  impossible  to  car-
 ry  out  their  programme  for  the  deve-
 lopment  of  the  States  concerned.  And
 although we  wantin  West  Bengal  10
 carry  out  our  programmes  and  policies

 which  have  been  approved  by  the  peo-
 ple  when  they  elected  the  left  front
 government  in  West  Bengal,  there  are
 various  constraints,  mainly  financial
 constraints  in  implementing  those  pro-
 grammes,  That  is  why,  the  matter  had
 to  be  taken  up  even  at  the  level  of  the
 NDC.  We  find  that  there  is  some
 .awareness.  There  is  a  partial  pruning
 of  the  centrally  sponsored  schemes  and
 the  money  is  to  be  distributed;  and  I
 am  sure,  the  government  accepts  the
 position  that  there is  no  question  of
 ‘confrontation  as  such.

 But  the  time  has  come  when  there
 has  to  be  a  very  serious  discussion  on
 this.  Now  faced  with  the  situation,
 most  of  the  States  are  demanding  re-
 orientation  of  the  Centre-State  rela-
 tionship,  so  far  as.  these  fiscal  relations
 are  concerned,  now  a  secand  thought
 hag  to  be  given.  ‘That.is  why,  the  NDC’s
 meeting  had  to:be  postponed.  There
 has. to  be  a.  bilateral.  discussion.  Pre-
 vioualy,
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 States  could  ‘carry
 Programmes.  What  is  the  amount
 necessary,  it  is  not  for  the  Planning
 Commission  to  dictate.  Now,  instead
 of  guch  dictates  we  want  that  there should  be  a  proper  appreciation  of  the
 positiong  of  the  respective  States.  Let
 us  havé  a  proper  discussion,  proper
 consideration  of  the  postion.  I  would
 have  expected,  in  the  background  of
 this  and  in  the  background  of  the  points
 raised  in  the  NDC’s  meeting  and  be-
 fore  the  Planning  Commission,  that
 there  would  have  been  at  least  some
 reference  to  this  in  the  President's
 Address,  to  the  very  important  question
 of  the  consideration  of  reorientation

 out  or  not  their

 of  the  Centre-State  relationship.  I  am
 sorry  to  say  that  there  is  no  reference
 to  it.  I  would  like  to  tell  the  Govern-
 ment  that  they  cannot  run  away  from
 this  problem  by  ignoring  it.

 ‘Now  when  there  are  different  State
 Governments  and  different  political
 parties,  we  want  a  real  federal  system
 in  this  country.  We  do  not  want  a
 unitary  system  of  government  in  the
 garb  of  the  quasi-federal  States.  Vari.
 ous  Chief  Ministers  of  States  had  te
 make  fortnightly  visits  to  Delhi  by  way
 of  pilgrimage  with  begging  bowls  for
 some  financial  grants  for  the  purpose
 of  carrying  out  their  own  development
 projects.  Those  days  are  going  to  go.
 Whether  they  like  it  or  not—I  am  not
 saying  it  in  a  spirit  of  confrontation—
 {t  has  been  made  absolutely  clear  that
 we  want  a  strong  India,  and  India  can
 be  strong  only  if  different  States  are
 strong.  You  cannot  have  a  weak  part
 in  a  healthy  mind,  in  a  healthy  body.
 Therefore,  द  would’  request  the  Govern-

 ment  to  have  full  consideration  of  all
 ‘these  things  in  a  proper  spirit  of  hav-

 अण्ड  negotiations,  discussions  and  dialo-
 gues:  ang  I  am  sure,  Sir,  that  there
 will  be  a  proper  response  from.  the
 States  if  there  is  a  proper  attitude
 from  ‘the  Centre.

 Yesterday,  we  found  from  the  papers
 that, in  the  NDC’s  meeting  when.  the
 Prime  Minister  gave  his  award

 Be 4 ch _the  distribution  of  Rs,  2000  crores
 has  become  surplus  afte;  some  of  she

 centrally  sponsored  schemes  have  been
 pruned, it  has  heen  accepted by  ‘all  the
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 States  in  good  grace;  and  the  Finance
 Minister  of  West  Bengal  made  it  clear
 that  we  would  accept  it  in  the  spirit  in
 which  the  Prime  Minister  had  made
 this  award  or  given  his  decision.  There-
 fore,  there  is  no  lack  of  response.  I
 would  request  the  Janata  Government
 not  to  ignore  this  very  important  fact.

 So  far  as  the  question  of  refugees  is
 concerned,  there  are  still  problems  of
 the  helpless  people,  unfortunate  peo-
 फ़,  who  have  come  from  former  East
 Pakistan,  whose  rehabilitation  ig  not
 yet  complete.  I  am  not  going  to  refer
 here  to  the  comparison  in  the  treat-
 ment  of  those  unfortunate  brothers  and
 sisters  who  had  come  from  other  parts
 of  the  country.  This  thing  has  become
 very  old  but  our  grievances  are  there.
 But  the  question  is  still  there  to  day
 that  a  large  number  of  persons  have
 not  received  complete  rehabilitation.
 People  had  to  come  from  Dandakarana-
 ya  and  some  people  are  staying  in  one
 part  of  Sundarbans  in  West  Bengal  and
 how  that  situation  is  being  exploited
 by  a  section  of  po  leaders  and
 workers  in  this  country,  I  am  referring
 to  this  because  the  problem  of  rehabili-
 tation  of  refugees  has  not  been  finally
 solved.  These  questions  are  coming
 up  again  and  again  even  after  32  years
 of  partition  of  this  country.  This  posi-
 tion  has  still  to  be  faced.  Therefore,
 an  integrated  plan  has  10  be  taken  up.
 The  problem  of  refugees  in  West  Ben-
 gal  is  still  there.  The  West  Bengal
 Government  has  sent  a  scheme  to  the
 Government  of  India  laying  down
 details  as  to  how  the  final  rehabilita-
 tion  has  to  be  done,  asking  for  funds,
 but  there  is  no  response  from  the  Cen-
 tre.  I  would,  therefore,  request  the
 hon.  Minister  and  the  Government  to
 see  that  this  problem  ‘of  rehabilitation
 of  the  refugees  is  solved  quickly  and
 finally  and  in  that  matter  a  dialogue
 should  be  held  with  the  State  Govern-
 ment  of  West  Bengal.

 Last  though  not  the  least  is  the  ques-
 tian  of  atrocities  on  the  economically
 wedker,  backwarg  sections  and  the
 Harijans  in  this  country,  and  the  com-
 mounal  jensidn  that  is  being  created
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 from  time  to  time.  This  casteism  and
 communalsm  if  it  is  encouraged  in  the
 name  of  their  factional  politics,  the
 Ruling  Party  will  do  the  greatest  dis-
 service  to  this  country.  Therefore,  for
 the  purpose  of  their  own  power,  for
 the  purpose  of  their  own  political  posi-
 Uon,  if  they  succumb  to  this  virus,  to
 this  cancer  of  the  body  politic  of  our
 country,  then  they  are  putting  the
 country  many  many  years  back.

 Their  economic  policy  is  such  that
 people  are  losing  faith  in  them,  They
 have  alienated  the  working  people  from
 them.  They  have  dragged  their  feet
 for  restoration  of  the  democratic  rights
 and  civil  liberties  in  this  country  ful
 ly.  Now  they  must  realise,  the  peoples
 patience  is  not  unlimited.  We  are  pre.
 pared  to  cO-operate  with  them  so  long
 as  they  fight  for  the  restoration  of  their
 democratic  rights,  for  the  maintenance
 of  democratic  rights  and  for  pulling
 down  all  remnants  of  the  aberrations
 of  emergency  that  had  been  imposed  on
 this  country.  If  they  think  that  they
 can  carry  the  country  by  their  fight
 against  working  people  or  their  sub-
 missiveness  to  tHe  industrialists  and
 the  capitalists  and  multj  nationals,  I
 believe  they  are  trying  to  create  illu-
 sion  for  themselves  and  there  we  shall
 fight  and  fight  to  the  last  for  the  com-
 mon  people  of  this  country.

 eft  नंबर  लाल  गुप्त  (दिल्‍ली  सदर)  :
 जी,  जौ  अस्तिव  सदन  के  सामने  हैं,  मैं  उसका
 करने  के  लिए  खड़ा  हुआ  हूं  ।  मैं  यह  बात
 केसाथ कह  सकता  है  कि जो  उपलब्धियां

 गर  की  है,  वह  पहले  से  कई  गुनी  ज्यादा  है।  दो
 में  जो  कुछ  हम  न  किया  है  वह  एक
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 सुम  रक  की तन्दवाहें

 SHRI  P.  K.  DEO  (Kalahandi):  Mr.
 Chairman,  Sir,  after  going  through
 the  routine  speeches  on  the  President’s
 Address,  ag  a  student  of  International
 Law  and  as  a  student  of  inter-nation-
 al  relationships,  I  thought  it  my  duty
 to  move  the  following  amendment:

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about
 the  efforts  being  made  by  the  Gov-
 ernment  to  mobilise  opinion  in  vari-
 ous  countries  about  the’  establish-
 ment  cf  a  World  Constituent  Asgsern-
 bly’  for  drafting  ‘a  Constitution  ‘for
 the  ‘Federation  of  Earth’  or  a  World
 Government”
 के  thisiregard,  -with.great.  distress

 I
 —

 to  point  out  that  the  United  Na-
 tions  -Grganisation.:>  has.  -.completely.
 failed  to  ‘achieve  its  ebjective.  It  hes
 become :&  talking  shop.  Jt  is  following
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 the  footsteps  of  the  League  of  Na-
 tions.  It  has  become  completely  ine-
 ffective.  So  long  as  the  Big  Powers
 exercise  the  power  of  veto,  so  long  as
 they  remain  the  permanent  members
 of  the  Security  Council,  no  problem
 of  the  world  can  ever  be.  solved  be-
 cause  it  is  these  very  Big  Powers
 who  are  expansionist,  who  are  most
 belligerent  and  who  extend  their  sp-
 here  of  influence.  They  are  expert  in
 sending  infiltrators  in  supplying  mili-
 tary  hardware  and  money  in  toppl-
 ing  the  legitimately  established  gov-
 ernments.  They  are  experts  in  compet-
 ing  in  the  invention  of  the  latest  gadgets
 to  completely  annihilate  mankind,  So,
 so  long  as  the  United  Nations  Organi-
 sation  is  in  their  grip,  nothing  is  go-
 ing  to  be  solved  so  far  as  the  world
 problems  are  concerned,  We  are  com-
 pletely  distressed  to  see  that  the  Chi
 nese  aggression  on  Vietnam,  the  Vie
 tnamese  aggression  on  Kampuchet
 the  trouble  between  Tanzania  and
 Uganda,  the  trouble  in  Namibia  and
 Zimbabwe  and  the  racial  discrimina-
 tion  in  South  Africa  --  none  of  these
 problems  are  going  to  be  solved,

 So,  as  at  the  present  moment  we
 are  passing  through  ai  very  difficult
 period  of  man’s  history,  Under  the  ex-
 isting  circumstances  of  this  global  an-
 archy,  of  political  turmoil  in  many
 parts  of  the  world,  more  particularly
 in  the  periphery  of  our.  country,  con-
 sideration  of  human  rights  and  demo-
 cratic  values  and  the  unprecedented
 urgencies  of  many  world-wide  crises
 require  extraordinary  measures  if  hu-
 manity  is  to  survive,  Hence  the  action
 taken  so  far  by  the  non-official  organi-
 sation,  the  World  Constitution  &  Par-
 liament  Association,  in  mobilising  pu-
 blic  opinion  throughout  the  world  de-
 serves  the  congratulations  of  every-
 body,

 In  spite  of  cur  pious  desfre,  in  spite
 of  sermons  that  the  aggressors  should
 vacate  and  iron  out  their  differences
 at  the  conference  table,  in  spite  of  our:
 wish  that  all  the  ‘disputes  should. be
 decided  by  mutual  dialogue:  rothine
 has  been  done.  The  animal  ingtinet

 Eo
 Tees  |  a
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 aman  has  come  into  play.  The  law  of
 the  jungle.  might  is  right,  has  become
 the  rule  cf  the  day,  So,  under  the
 circumstances,  the  noble  effort  that
 hag  been  made  by  this  non-official  or-
 ganisation,  WCPA,  which  held  its  third
 assembly  meeting  in  Colombo  from  the
 26th  December  to  6th  January  has  to
 be  mentioned.

 In  their  second  assembly,  they  draf-
 ted,  after a  good  deal  of  labour, a
 Constitution  for  a  Federation  of  the
 Earth.  That  was  passed  in  Innsbruck
 in  Austria,  ang  in  the  light  of  those
 recommendations,  our  friend  Shri
 म.  V.  Kamath  tabled  the  historical
 Constitution  (Amendment)  Bill  for  a
 World  Government.  In  principle  the
 Treasury  Benches  accepted  the  idea,
 but  they  were  not  prepared  to  pass
 the  Bill.  Sv,  I  had  to  move  an  amend-
 ment  to  elicit  public  opinion.  That
 was  passed  by  the  House,  and  now
 the  Bill  1s  being  circulated  for  elicit-
 ing  public  opinion,  The  opinions  re-

 tae
 so  far  have  been  very  favoura-

 e.

 In  this  regard:  I  would  like  to  point
 out  that  in  the  dark  ages  it  is  India
 which  was  the  torch-bearer  of  new
 ideas.  It  was  Asoka  who  sent  emis-
 saries  of  Ieve  and  compassion  to  put
 an  end  to  world-war.  It  was  Mahatma
 Gandhi  who  invented  the  mightiest
 weapon,  satyagraha,  and  gave  it  in
 the  hands  ofthe  oppressed.  So,  when
 we  fave  today  a  Gandhian  Prime
 ‘Minister  like  Shri  Morarji  Desai,  I
 think  India  should  take  the  lead  in

 this  regard.  Iam  sorry  to  say  that  no
 mention  has  been  made  in  the  Presi-
 dent’s  Addrese  so  far  as  the  ultimate
 objective  of  World  Government  is  con-
 cerned.

 In  our  endeavour in  the  pursuit  of
 our  foreign  policy, of  improving  our
 relations  with  our  nejghbours, I  think
 the  Janata  Government hag  done  very
 wreditable  work  trying  to  cultivate

 the  friendship  ang  trying  to:  achieve
 bettter  understanding  by  de  tente  at

 the  top  level.
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 Our  reijatiens. with  China  have  to  be  .
 improved.  We,  are.  the  two  higgest
 countries  of  the  world.  Histery  and
 geography  have  made  us  neighbours.
 for  eternity.  We  have  to  continue  to.
 remain  as  neighbours.  So,  every  effort
 should  be  made  to  iron  out  differenc-
 es  that  have  crept  in  between  India
 and  China.  After  all,  these  two  coun-
 tries  had  great  civilisations.  Both  had
 the  bitter  experience  of  colonial  ex-
 ploitation  and  both  have  now  come.  to
 realise  that  the  Sino-Indian  friend.
 ship  will  go  a  long  way  in  establish-
 ing  world  peace.

 At  times,  some  people  start  talking
 loosely,  They  talk  about  the  pledge
 taken  in  this  House  on  the  140  Jan-
 uary,  1962  at  the  time  of  the  Chinese
 aggression.  But  ]  would  like  to  point
 out  that  when  the  first  agreement  was
 signed  with  the  Chinese,  there  was
 mitation  of  the  boundarise.  The  goun-
 daries  remain  completely  underfind.
 So,  even  today,  the  people  have  started
 talking  lossely  that  we  must  claim
 Mansarovar  and  Krailash  asif  Lord
 Shiva  would  be  residing  there.  Such
 loose  talk  should  not  be  there.  We
 should  be  most  practical.  I  congratu-
 late  the  Foreign  Minister,  Mr.  Atal
 Bihari  Vajpayee,  that  he  took  the  bold
 step  and  has  broken  the  ice  and  start-
 ed  a  bilateral  detente  with  the
 Chinese.

 In  this  regard,  I  have  moved  my
 Amendment  No,  a  namely:-

 pty  the  de  jure  sovereignty  of  India
 over  Aksaichin  while  India  gives  2

 ninety-nine  years’  of  Akasaichin,
 territory  to  China  like  Chines

 leave  of  Hongkong  to  theBritish”.

 If  China  wanted,  they  could  take  Hon
 gong  in  just %  hours.  But  it  ts  in

 Ching’s  interest thet  they
 stick

 te
 the
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 old  lease  of  ninety-nine  years  of  the
 British.  Similarly,  we  should  show
 our  statesmanship  in  this  regard.

 Coming to  the  home  front,  I  am
 most  distresseq  that  so  much  of  bad
 blood  is  being  created  by  injecting  the
 virug  of  castelsm  and  hatreg  into  the
 body  politics  of  the  nation  by  actions
 and  utterences  of  the  leaders  of  all
 parties.  द  accuse  all  parties.  They  stri-
 ke  at  the  very  root  of  Indian  nation-
 hood  shattering  the  very  basis  of  for-
 mation  of  a  classless  and  casteless  so-
 ciety,

 The  Railway  Minister  may  hoodwink
 the  people  by  introducing  a  classless.
 train  but,  at  the  same  time,  making
 a  provision  for  aircondition  accom-
 modation  for  the  privileged  few  to
 trave]  in  the  classless  train  for  the  neo-
 rich,  the  neo-maharaja.  the  privileg-
 ed  politicians  in  power  and  the  like.
 I  must  say  that  reservation  of  services
 on  the  basis  of  caste  is  something  un-
 thinkable.  Certainly,  I  support  reserva-
 tions  on  economic  grounds,  A  mahar-
 ja  of  Tripura  who  claims  himself  to
 be  belonging  to  a  scheduled  tribe  or
 my  hon.  friend,  Shri  Kishore  Chandra
 Deo  or  even  Shri  Suresh  Kumar  they
 do  not  need  any  protection  or  reserva-
 tion  to  safeguard  their  interests.  These
 are  all  cheap  gimmicks,  the.  cheap  ji-
 bes,  meant  for  catching  votes.

 India  is  a  multi-lingual  country;  it
 ig  a  multiracial  country  with  various
 ethnic  groups  and  cultures,  Unity  in
 diversity  is  the  special  characteristic

 of  India,  If  India  has  to  be  kept  as
 one  nation,  then,  There  should  be  an
 end  to  flaring  up  of  these  cheap  gim-
 mics  of  casteiam  and  inject  hatred  in
 the  bedy  politics  of  this  country.  Are
 we  to  divide  India  as  Brahmin  India,
 Jat  India  and  Shudra  India?  No.  By
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 This  is  a  very  wonderful  logic,  which
 reminds  me  of  the  famous  story  of  the
 lamb  and  the  wolf  from  Aesop's  Fab-
 les;  “You  did  not  do  any  wrong,  but
 your  forefather  did  wrong”!  So,  this.
 thing  should  be  stopped.

 in  this  regard,  I  would  like  to  sub-
 mit  that  all  those  who  belive  in  demo-
 cracy  would  like  to  see  that  the  two
 important  parties,  ie.  the  Congress.
 party  and  the  Janata  party  are  not
 divided  into  groups.  They  should  not
 fight  amongst  themselves  like  Kilken-
 ny  cats.  The  varioug  groups  in  the
 Congress  should  join  together  and  form
 one  solid  Congress  and  the  various.
 groups  in  the  Janata  party  should  join.
 and  form  one  integrated  party  so  that
 there  could  be  a  two  party  system
 and  we  can  have  a  stable  democracy
 functioning  in  this  country.

 My  frieng  to  my  left,  Shri  Samar
 Mukherjee  would  not  like  a  two-party
 system.  He  wants  30  many  parties  and
 an  instabie  Government  so  that  they
 can  fish  in  troubled  waters!

 Now,  coming  to  the  State-Centre
 relationship,  I  congratulate  the  Prime
 Minister  for  his  formula  which  was
 unanimously  accepted  by  the  National
 Development  council.  Because  of  that
 formula,  backward  States  like  orissa
 and  Biber  had  a  ‘special  share  of  Cen-
 tral  assistance  towards  their  Plan  ex-
 penditure.

 Now,  coming  to  the  Lokpal  Bill,  I
 would  like  to  say  that  18  years  have
 passed  an:l  the  main  fathers  of  the
 Lokpal  Bill  are  stil]  in  this  House—
 the  Prime  Minister  who  headed  the
 Administrative  Reforms  Commission
 and  Mr.  Kamath  who  was  Member
 of  the  Administrative  Reforms  Com-
 mission  —  and  in  their  first  Report
 they  said  that  priority  ghould  be  giv-
 en  to  having  an  institution  of  Lokpal
 to  put  an  end  to  all  sorts  of  corrup-
 tion.  But  I  am  afraid  the  Government
 ig  not  sincere  about  it.  In  the  two  Pie”
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 343  President's

 [att  हकम  देव  नारायण  यादव]

 न  बढ़े  ।  इसलिये  राजनीतिक  व्यक्तियों  की  सम्पत्ति  की
 आंच  करने  के  सिने  भी  जिल  में  कोई  व्यवस्था
 स्थायी  Po  से  इस  वेश  के  इन्दर  होगी  चाहिये  -  जात  पात
 “नगा  ी

 ् में  बढ़  रही  है।  आरी  पी०के०  देव  कह  रहे  थे
 यादाओं ने  कोई  अपराध  किया तो  क्या

 भोगेंगे ? ?  मैं  मानता हूं  कि  अपराध
 35 33

 3
 1

 लेकिन
 35  “4g  1

 सन
 ं  ब्राह्मणवादी  3

 और  पढ़ाना  उसका काम  है।  उसका  आचरण
 से  किया  गया  है  उस  को  भी  आप  देखें  ।  देवों  ने
 यह  स्पष्ट  कहा  है  कि  पढ़ना  पढ़ाना  ज्ञाह्मणों  का

 करना  त्रियों  का  काम  है,  व्यापार  करना

 ्  तरह
 नम्रा  अ  अ  ननें

 43  अ”  :  सेवा  3  ्  4  3

 पटना  हाई  कोर्ट  की  हालत  आप  देखें  t  पिछने  तीस
 बरस  में  पटना  उच्च  न्यायालय  में  एक  भी  पिछड़ी  जाति
 का  आदमी  जज  नहीं  बना  है।  आप  सारा  रिहाई  निकाल
 कर  देखें  ।  जिस  का  आप  एक  बार  जज  बना,  उस  का
 नेटा  उस  का  भांजा,  उस  के  रिश्तेदार  दर  रिश्तेदार
 जज  बनते गए  हैं,  वे  जज  बनते  गए  हैं।  आपको
 सुनकर  हैरत  होगी  कि  सीनियर  एडवोकेट  के  वास्ते
 जो  पैनल  बनता  है  उस  में  भी  वहां  पिछड़ी  जातियों  के
 उन  लोगों  तक  को  नहीं  लिया  जाता  है  जो  औस  बीस
 साल  से  वकालत  करते  भा  रहे  हैं  ,  एडवोकेट  हुए  हैं,
 1952,  1953  से  एडवोकेट  अने  हैं  और  यह्  इस  कारण

 से  होता  है  कि  उन  का  नाम  और  सीनियर  एडवोकेट  की
 सिस्ट  में  शा  गया,  पिछड़ी  जाति  के  सोगों  का,  दवी  हुई
 जातियों  के  लोगों  का  नाम  आ  गया  तो  उन  को  जजशिप
 के  लिए  नॉमिनेट  न  करना  पड़  जाए  |  पिछड़ी  जाति  के
 लोग  जज  नहीं  बन  सकते  हैं।  आप  न्याय  की  बात  करते  हैं,
 कमजोर  लोगों  को  लीगल  एड  देनें  की  बात  करते  है,

 बात  करते  हैं,  आप  पटना  उच्च  न्यायालय  के
 रिकार्ड को  जा  कर  देख  में,  उसको  उच्चतम

 से  लोगों  को  दबाने  का  काम  जो  चल  रहा  है  इस  से  कह
 में  जाएगा  ny

 #
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 ‘Government  of  the  Janata  by  the
 R.S.S.  and  Jan  Sanghis  for  the  capi-
 talists  and  political  Rangas  and  Billas.’

 आपकी  गवर्नमेंट  कौन  सी  है अव--

 अति  मास  हनखबाए  और  +  fo  58  पैसे  महाबीर
 तनच्याहु  पर  काम  करने  वाले  सरकारी नौकर  राज भी  भौजूंद  हैं।  20  20  सास  से  महाराष्ट्र के

 हमारे  मराठवाड़ा  के  5  जिलों  में  2  रुपये  56
 मैं
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 [et  केशव राव  घोडे]

 अह  राज  हालत है।  इसमें  तरमीम  करनी  आहार।
 हर  किसान  को  मालूम  होना  चाहिये कि  यद  हकूमत
 हमारी  हैऔर  हर  दलित  को  मालूम  होना  चाहिये कि
 यह  हुकूमत  हमारी  है।  लेकिन  अफसोस  की  नात  है
 कि  यहां  यह  नजर  नहीं  आता  है।  जिन्हे रह  गय
 लोग  तो  सरकार  की  महरवानी  मर,  गये  तो  खुदा  का
 नाम  लेकर खुद  मरो।  यह  रामराज्य है।  इस
 अभिभाषण  में  लोगों की  क्या  मुश्किलात हैं,  क्या
 किसी  को  परेशानी  है,  इस  किस्म  की  कोई  आत  नहीं
 है  ऐसी  रंगीन  फोटो  खींची  है  कि  जैसे  रामराज्य
 आ  चुका  है,  हर  जगह  भ्राता  ही  नाबाद,  एसी
 बेहतरीन  पिक्चर  जैसे  कि  हथेली  में  भरत  आ  चुकी
 है।  लोगों को  कहा  जा  रहा  है  आप  घबराओ मत,
 हर  जगह  मन  है,  हर  जगह  भा वाद  ही  आबाद  है,
 लोग  खुशहाल  है।  उनको  दुआ  दे  रहे  हैं  कि  जनता
 पार्टी  वालों  ने  अहुत  अच्छा  काम  किया  है,  कयामत
 तक  आपका ही  राज्य  रहे।  ऐसा  राज्य  दोबारा
 नहीं भा  सकता  है,  ऐसा  मनवाया जा  रहा  है।
 में  कहना  चाहता  हूं  कि  जो  हुकूमत  लोगों  की  इज्ज़त
 से  हँसना  चाहती  है,  भूख और  बेकारी से  खलना
 चाहती  है,  में  उनको  इशारा  देना  चाहता  हं  कि

 वह  स्वालामुबी के पत पर खड़े हैं । के  पर्वत  पर  खडे  हैं।  बेरोजगार

 नौजवान  कहता  है  कि  मैने  कौनसा  गुनाह  किया  है,
 हमको काम  वो,  हमारे  हाथ-पैर  मज़बूत  कीजिए
 हम  कौम  और  मुल्क को  खिदमत करना  चाहते  है।
 मगर  यहां  पर  जिसके  पास  कुछ  नहीं  है,  उसको  कुछ
 नहीं  है  और  जिसके  पास  ज्यादा  है  पग  और  ज्यादा
 ले  रहे  हैं।  जिसके  पास  कुछ  नहीं  है  वह  सिर्फ  इनको
 वोट  देते  जा  रहे  हैं  और  'एमजेंन्सी क ेके  नाम  यह
 हम  फायदा  उठा  राहें।  हवा  सुम  कब  सक
 करोगे,  आयात काल  की  आत  हमेशा कहने  से  मसला
 हैन  नहीं  हो  सकता  जब  तक  हम  समाजी,  मुआशी,
 सियासी  और  मजहबी  मामले  में  तरमीम  नहीं  करेंगे,
 बुनियादी  इन्कलाब  नहीं  लायेंगे  और  मिक्स्ड  इक नामी
 को  हमेशा  के  लिए  खत्म  नहीं  करेंगे।  समाजवादी

 धरती  पर  समाजवादी  व्यवस्था  कायम  नहीं  करेंगे
 सरमायादारी  नाकाम  को  खत्म  नहीं  करेंगे  तब  मह
 काम  नहीं  हो  सकता  है।

 आखिर  में  मैं  कह  कहना  चाहता  हूं  कि  mo
 आया  साहेब  अम्बेडकर,  म0  बालेश्वर  छत्रपति

 शिवाजी  महाराज,  ज्योति  राव  कुले,  महात्मा  प्रताप
 और  नेता जी  सुभाव यन् तर बोस  जैसे  बड़ेबड़े  राष्ट्रीय
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 पुरुष  हैं  उनकी  अवन्ती  पर  मा  पुण्य  तिथि  पर  तातील
 जेने  की  भी  जरूरत  है  इतना  ही  नहीं  उनकी
 किताबें  और  उनका  चरित्र  हर  भावा  में  भर्ती  होनी
 चाहिये  ।  हमारा  ओवन  कैसा  हो,  त्याग  और
 बलिदान  कैसा हो,  इसके  लिए  गह  करना भी
 जरूरी  है।  मगर  यह  करने  के  अजय  हुकूमत
 उनको  भुलाना  चाहती  है,  उनको  बत  करना  चाहती
 है।  मै  दोबारा  विनती  करूंगा  कि  जब  तक  हिन्दु
 स्तान के  अन्वर  इन  महापुरुषों  को  जयन्ती  और

 पुष्य  तिथि  छुट्टी  दे  कर  नहीं  बनाई  जाती,  उनको
 किताबें,  आदर्श,  जोवन  अरित्र  नव जजा नों को  मांओं

 के  सामने  नहीं  रखे  जाते  तब  तक  कैसे  काम  चल  सकता
 है,  उनकी  किताबों  को  शाया  कराना  जरूरी  है।

 हिन्दुस्तान के  अन्दर  मालूम  होता  था  कि  जैसे

 एमजेन्मी  के  बाद  कोई  नया  जमाना  आया  है।  हरेक
 जनता  पक्ष  का  नेता  कहता  है  कि  दूसरी  आजादी
 हमने  लाई  है।  हरेक  कहता  है  कि  हमने  यो  किया  है+
 ये  आजादी  के  खुद  खुद  ही  ठेकेदार  अलमबरदार  अन
 गये  है,  अब  लाइसेंस  इनके  पास  है।  जैसे  कि  आजादी
 इन्होंने  ही  ली  हम  गुलाम  थे,  हमने  कुठ  भी  नहीं  किया  +

 आज  यह  सब  अलमबरदार  अन  गये  हैं,  ठेकेदार  बन
 गये  हैं  और  इसका  नाजायज  फायदा  उठाना  चाहते
 हैं।  थे  डिक्टेट  अवाना  चाहते  हैं,  लेकिन  आज़ादी
 किसी  के  बर  की  मिल्कियत  नहीं  [है  समाजवाद  किसी
 के  धर  की  मिल्कियत नहीं  है  ।  यहां  की  दूसरी
 आजादी  मी  है  यहां  के  बहादुर  लोगों  ने  यहां  की  मुल्क
 की  आज़ादी  कायम  रखने  के  लिए  मुल्क  के  नौजवानों
 ने  काम  किया  है।  लिहाजा मैं  कहना  चाहता  हूं

 कि  मुल्क  को  मजबूत  करना  है,  दलित  और  उपेक्षित
 को  मजबूत करना  है।  एजूकेशन की  पालिसी  में
 आमूल  कांति  ही  जरूरत  है।  नौजवानों को  लश्करी

 शिक्षण  देने  की  बहुत  ज़रूरत  है।  इसके  लिए  गरीबी,
 बेकारी  हमेशा  के  लिये  खत्म  धीमे  अगर  यहां  दूसरी
 चीजों  की  बात  नहीं  होनी  चाहिये  ।  जात  पात  दूर
 करने की  आत  कही  जाती  है  मगर  आज  आत-पात
 कहां  है?  हिन्दू  धार्मिक  अन्यों  में  जात-पात  है;  वर्ण

 व्यवस्था  है,  शंक राधा यों  की  बातों  में  जात-पात  है  t

 क्या  हम  धर्मग्रन्थों  में  से  जात-पांत  वर्ण  भेद  को  तोड़ना
 चाहते  है?  हम  धर्मअन्यों  में  से  वर्ण-व्यवस्था
 अस्पृश्यता को  नहीं  हटाना  चाहते  हैं।  हम  वर्ण
 व्यवस्था,  चातुर्बव्प  भ्मवस्था  अदालत  धर्म  और
 आशावाद  को  खत्म  महीं  करनां  चाहते  हैं+  हम
 महज  सर्वो  और  अन्त्योदय का  शल  बजाने  हैं  ।
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 हिन्दूधर्म में  आतिवाद  और  बर्मा को  कायम
 हुमककर कर  भाप  इनख़ला  नहीं  ला  सकते  हैं,  सम्पूर्ण

 ऋाल्ति  नहीं  ला  सकते  है,  भले  ही  भाप  कितना  ही
 अन्त्योदय और  सर्वोदय  की  आत  करें।  जय
 आती t
 18  hrs.

 SHRI  o  S.  CHAVDA  (Patan):  Mr.
 Chairman,  Sir  we  have  got  one  hour
 and  forty  minutes  at  our  disposal  for
 further  discussion  on  this  motion,  Se-
 veral  hon.  Members  want  to  speak.
 The  Prim>  Minister  is  going  to  reply
 tomorrow  at  2.00  P.M.  If  we  sit  one
 hour  more  today,  the  Members  who
 want  to  speak  on  this  motion  can  be
 accommodated.

 SHRI  C.  M.  STEPHEN  (Idukki):
 There  is  a  method  for  extending  the
 time  beyond  6.00  p.m  This  is  hap-
 pening  every  time.  I  o  not  agree.
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 MR.  CHAIRMAN:  Then,  we  will  not
 extenc  the  time.
 Prof.  Mavalankar.

 PROF.  P.  ७.  MAVALANKAR  (Gan-
 dhinagar}:  Mr.  Chairman,  Sir,  the  Ad-
 dress  by  the  President  of  India  to
 our  Parliament  is  not  just  a  formality,
 but  it  is  a  constitutional  obligation,
 and  the  House  gets  therby  an  oppor-
 tunity  to  discuss  in  a  very  broad  way
 what  the  country  has  been  able  to  ac-
 hieve  in  the  last  year  and  what  more
 the  Government  wants  to  do  in  the
 next  year  to  come.

 MR.  CHAIRMAN:  Mr,  Mavalankar,
 you  may  continue  tomorrow.

 18,02  hrs.

 The  Lok  Sabha  adjourned  till  Eleven
 of  the  Clock  on  wednesday,  February
 BR,  vrot/Phalguna  प,  vrss  (Sava)


